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sitting. We expect a little more respect from
the junior Ministers. I can understand
sometimes the Prime Minister showing a little
disdain for us. Flu 1 we feel hurt when a
junior Minister shows the same disdain and
such contempt for us. It was an insult to you.
But you are the better judge in your case. I
have no complaint on this account against
you at all.

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERJEE): It is not the
intention of Mr. Makwana to hura the feelings
of hon. Members. When you called the other
Minister, Mr. Makwana came to a reasonable
conclusion that his business was over and
moreover he has to make the statement in the
Lok Sabha. That as how he went. And it is not
for any Member to tell him to sit here or not it
for you ty say ..

SHRI MANUBHAI PATEL: The Chair
has also told him.

oY W AT AT (IFLIRW) ¢
Fg @Az At agt A aw 3 faar &

SHRI PRANAB MUKHERIJEE: This is the
problem. I am sorry to say that the hon.
Member considers that at any point of time he
can rise. What I want to submit is that
wherever we go to the next item, the
conclusion is that the earlier item is over and
the Minister in charge of that item has no
point in staying here. When you called Mr.
Mohanty to introduce his Bill, Mr. Makwana
came to the conclusion that he has no other
business here. He has no intention of hurting
the feelings of anybody. He did not do it
deliberately to hurt the feelings of anybody -
or to commit an act of contempt towards the
House.

SHRI BHUPESH GUPTA: How many
time in the course of the debate you have
called others to make a statement? Mr.
Mukherjee is the guardian angel and he is
doing his job: If you ar, satisfied, it is all right.
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SHRI MANUBHAI PATEL: The request
of the Chair has been recorded.

SHRI DHARMAVIR (Uttar Pradesh) : He
might not have heard it.

ST ;A wiga famm (Fer
Tzw) : A WA F AW E 4, FITHS
quH A HTAT E0IT

MR. DEPUTY CHAIRMAN: Let us take
up further discussion on the Motion of Thanks
to the President. Mr. Dinesh Goswami.

MOTION OF THANKS ON THE PRE-
SIDENT'S ADDRESS—"ontd.

SHRI  DINESH GOSWAMI
(Assam):  Mr. Deputy Chairman, the
President's Addres which gives a balance
sheet of the performance of the ruling party in
the year that has passed by and also a broad
outline of the proposals that the Government
intend to implement for the year that is to
come, also provides opportunity to the
Members of both the Houses to make an
assessment of the Governments performance.
Sir, the President's Address has been so list-
less that while I was listening to it, I found
that not even one member of the ruling party,
not to speak of the Opposition had any
occasion to applaud this address. I have been
in this House and the other House for the last
eight years and, for the first time, I have found
that the President's Address went unapplauded
throughout.

Sir, this Government came to power with
the promise that it would be a Government
which will govern and the performance of the
Government reminds me of the story about
the fishes and the frogs in pond. The fishes
and the frogs in a pond had many problems
and they wanted somebody to govern them
and approached God. Then God said: "I am
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going to give you king." Saying this he put a
piece of log in the pond and said: "This is
your kind". They

" were very happy. When they found that the
piece of log was incapable of doing anything
and they became dismayed. They went to God
again and said: "We want somebody,
powerful, who will govern us." God said: "All
right". Then he put a stork instead. Thereafter
whenever they had any problem and
approached the stork, the stork either ate the
fish or the frogs with the result that after
sometimes there was no body to corn-lain
about any problem at all. We had, on the one
hand, the log in the Janata Government and
the same has been  replaced by the  stork
when

people expected of the earlier Gov
ernment to solve their problems, they
did nothing to solve the problems

and this Government is trying to
solve them by virtually doing away
with the people. There is galloping
inflation. The Railway Minister has
brought forward a Railway Budget
the like of which the country has
never experienced and the increase

in the fares and freight rate has no
parallel in  our budgetary history.
Then, Sir, about the law and order
situation the less said about it the
better. Let us have a look at different
parts of the country. What do we find?
In Assam, the problem remains un
solved; in West Bengal, the educa
tionists and  the intellectuals  have
gone to jail; in Orissa, the student
unrest is there; in Bihar, the blinding
of the people makes mockery of Rule
of law, in UP, the Aligarh Muslim
University is closed; in Gujarat, a
caste war is going on about which we
just had a discussion, and in Maha
rashtra, there is tremendous unrest
among the farmers. So far as the
economic front s concerned, the
Government has come forward with
a lot of statistics to give the im
pression that the economy has crossed
what they call the hump. These
statistics as has been said by somebody, can
be used like a lamppost. The lamppost are
used to illuminate and remove darkness.
But  there
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are others who can use the posts to
lean on. They are used by the
drunkards ~ without  balance = somehow
to keep their balance. This Govern
ment has used the statistics like the
one used by drunkards only to some
how keep on standing on a position
as otherwise they are in no position
to remain in their position. Now,
look at the financial position of the
country. What  type of  statistics

have the Government placed before
the House? Go to the market and
see the inflationary  pressure.  And

you have tried to
saying that this
has been there

explain it away
inflationary  pressure
because of the rise

in the prides of the petroleum
products. The inflationary pressure
is imported inflation. But Petro

leum Minister says that because of
the increase in the prices of petroleum
products, there has been only very
marginal  effect on inflationary pre
ssure. The day before yesterday he
said "that the impact of inflationary
pressure because of the rise in the
prices of  petroleum  products  was
only nominal and it was only 1.2
per cent. Whom are we to believe
and whom  not? Ifyou want
statistics I can also give statistics. I can also
give you statistics .relating to the cost of
living index which is at its peak at 265.71. I
can also give you statistics that taking 1970-
71 as the base year, to show that the average
price of agri-' cultural products is 204 whereas
the farmer has to pay 284.4 for inputs and
other costs. I can give statistics to show that
the industrial production during the first six
months of 1980-81 has been less by 1 per cent
than during th, same period of 1979-80. But I
leave the economic aspect to the economists
of this House.

Now, so far as the law and order situation is
concerned, I have to point out certain things.
The Railway Minister is here now and I am
happy that he is here. He will take note of the
law and order situation. The Railway
Minister, in aswer to a
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Question in the Rajya Sabha on the 20th February,
1981, regarding the number of persons killed in
train accidents and incidents of looting  in trains
replied like that in 1978, the number of
persons killed in looting was 6 and injured 63.
In 1979, the figure were 2 and 70
respectively. And, Sir, till the beginnig of
1981, with all the promises that they have made
the number of persons killed is 33 and the number
of the injured is 265.  From 70 it has gone up to
265 and from 2 it has  gone up to  33. But the
Government tell is:  "We are in the year
of grace  with situation improving every
day". I am sorry, Sir, the President's Address has
not taken note of three important factors which are
crippling the society. One. the loss of credibility
in public lif, of this country. Two: the basic need
of electoral reforms. Three: reforms in the Police
administration. We know about the Bhagalpur
incident Sir latest issue of the Sunday has
giveo f tories with pictures of as to how the
Varanasi police deliberately broke the leg, of three
prisoners. Sir, the whole article makes a
shocking reading. When on this side the issue of
th, Boat Club was raised, my friends of the Ruling
party rose up and said that the agitators brought
stones in their pockets. May I ask, did your
followers bring stones in their pocket; yesterday in
Jammu and Kashmir? (Interruptions) Why
did you complain against police action at
Srinagar. Whenever there is an attack on the
Congress(I) procession.  Congress (I) is on
the right and the police is in the wrong, but
when there is an attack on the Opposition parties
the Opposition i in the wrong. (Interruptions)
This is the attitude which is against the basic
principles of parliamentary democracy. 1 can
tell you that the Prime Minister in a bro-
chure, supplied to us, has jpoken about the
need of a more humane and more competent
police service. The reform in on police set up is a
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national problem. You are on this side now;
tomorrow you may be on that side. Therefore
there is no question whether the Congress or
the , Janata people are attacked? Knowing fully
well the Bhagalpur incident, knowing
'fully  well that  people are being
blinded and  killed you want to give all the
powers under the National Security Bill to the
police authorities. Thg mover of the motion
claims that the National Security Ordinance has
not been misused because none from this side
has been arrested. Well, the ideas have been
put in the mind of the Government and it will not
be long before probably such claims will
also be discounted.

Sir, let us go to the question of foreign
policy. I know it has been said that the
Non-aligned Conference held recently has been
a great success I am not criticizing the
Prime Minister or the Foreign Minister, because |
know they had avery difficult  task. But I
think in the-recent Non-Aligned Conference
there-has been a complete dilution of the stand of
our Government. The fact that the pressure base
in Diego Garcia has to be given up from the
draft show; that the shadow of the super-power
has begun to fall on the movement of non-
alignment. Ts i: not a fact that when we ask
from this i1 Government the question as to why
did not the Government mention the Soviet
presence in the Indian Ocaan, the answer was that
there was a distinction between the presence
of American base and Soviet presence? But after
the Non-Aligned .Conference, is it that the
Government has given up this distinction? j know
that Delhi being the host, we had many difficulties
because the host nation cannot allow the
movement to fall or fail and, therefore,
compromise was inevitable. But the time has
come when, hereafter the Government of India
must tak, firm stand on issues in the movement
othsrwise the eti-
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tire movement may collapse because of
sabotage of the super-powers. Therefore, |
feel, Sir, if we look to the domestic situation,
if we look to the economic situation, if we
look to the foreign affairs situation, there is
nothing which should really encourage us to
say that we are on a brighter path.

Sir, coming to the concrete proposals, so far
as the Assam situation is concerned all along
it has been said that students are not prepared
to talk. But the students have given in writing
in the sense that they have passed a
Resolution, that they are prepared to talk
unconditionally with the Government but,
unfortunately, the Government is not inviting
them. Probably the Government are having in
mind that the movement is petering out and it
is not necessary to go for a discussion. Sir,
may I remind my friends that I have gone to
Assam. I am acquainted with the feelings of
the people of Assam. There is a tremendous
under-current of tension in the State and if
nothing is happening it is because the boys are
preparing for the examinations. Today the
situation in extremely ripe for a solution. We
want a solution because the State of Assam
TTas suffered for the last fifteen months. If
you do not bring them to the negotiating table,
after the examinations when they go on
agitational programmes, what will happen? A
solution which may be acceptable today may
not be acceptable then. I, therefore, beg of the
Government and the Prime Minister to invite
the leaders of the Assam Students' Union jn
response to their offer to sit at the negotiable
table unconditionally immediately, so that the
problem of Assam can be solved without
further delay. I want to make another point in
this context. Mr. Bipinpal Dag spoke about it
yesterday Whether you look to Assam or to
the agitation in Maharashtra or to the agitation
in Gujarat or to all other agitations, the
political parties ar, becoming gradually
irrelevant in

1798 R.S.—10.
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all parts of this country irrespective of
whether they belong to the ruling party or to
the opposition. It is because the people have
lost confidence in the political parties and the
politicians. Sometimes when I travel, I have
got a first class pass and I make use of it. But
sometimes I travel by second class and alflo
second class air-conditioned coach where I
meet all types of people. In those travels,
normally I avoid to disclose my identity, | say
that 1 am a practising lawyer or advocate. The
way the people talk about Members of Par-
liament and politicians is so contemptuous
that one has to hang his head in shamt. Today,
the country is losing its  credibility in
politicians and

the political system and the farmers and youths
are coming forward to fill vacuum. Itisa
very dangerous situation. I feel that if this
loss of credibility continues, there will be a
complete collapse of th, institutional
framework which we have cherished so long.
Therefore, 1 feel that it is not by
confrontation between the opposition and the
ruling party that one can solv, the problems
of this country. One reason is that the entire
credibility of the political system, the political
parties and the personalities, has been lost,
because we have not effected reform in the
electoral system, "We get money from the
capitalists and the elections have become so
costly. Having taken money from them, if we
believe that we are going to bring radical
reformg in the economic field in order to
bridge the gap between the rich and the poor,
we are living in fool's paradise. Having
somehow analysed the recent elections, I have
found that we, the younger generation who
fight elections today and who are in politics,
do not have any base or record of sacrifice to
lean on.  Our forefathers had records of
sacrifices  in the freedom  movement
They had also their base in various areas and
for them it was "°t important to be a Member
of the Legislature or the Parliament.
They had their social
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[ITUIEAVSOO gsauia T-UJS]

respect even without that. But if I do not have
any record of sacrifice or I do not have a base,
to lean upon, then the membership'tif the
Legislature or the Parliament or a ministership
becomes very important and one does not
mind making any compromise to achieve
position of importance in political life. The
result is that in the elections we appeal to
communities. As we do not have much to
appeal on the basis of record of munities, to
caste; and t, sub-munities, to castes and to
sub-castes and to "sub-communities. I try to
win over vote; by money also. Unless there is
an electoral "reform by which the importance
of money in the political life is somehow re-
moved and also the appeal to castes and
communities is removed, there is a possibility
o'f total fragmentation of Indian society i, the
near future. We see thi, fragmentation of the
Indian society at different levels with
disastrous consequences. Sir, it is high time
that the opposition and the ruling party and the
entire saner elements of this country sit and
think of a process whereby we can somehow
eradicate these evils.

To whichever part of the country you may
look at, the unemployed youths, each one of
them has become an unexploded explosive.
They will explode because there is no future
for them. Unless the Government can create
confidence in these youths that they need not
be unduly pessimistic and that there is
something to fall back upon, I think we will
face greater and greater problems. Looking £0
the President's Address, I am sorry that I do
not find any indication as t, how the
unemployment problem in this country is
going to be tackled Therefore, Sir. regarding
the entire President's Address, I feel that it is
one of the listless Address I have read.
Therefore, I feel that the time ha, come—I do
not say so in order to score any debating
points
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but because T feel it—when the entire
institutional framework i on the verge of
collapse. It is for the entire

right-thinking people of this 4 p.M.
country, particularly in the

political life, to seek and ponder
together as t, how the "malaise can be
tackled. And unless we tackle the maliece, 1
am worried, Sir, the day may not be far off
when we have to face greater problems than
what we are facing today. Thank you, very
much, Sir, for giving me this opportunity.

THE LEADER OF THE HOUSE (SHRI
PRANAB MUKHERIJEE): Mr Deputy
Chairman, Sir, while listening to the last
speaker on the Motion of Thanks proposed to
the President for the speech which he
delivered to th, Joint Session of Parliament...

SHRI KALYAN ROY
Loudly.

(West Bengal) .

SHRI PRANAB MUKHERIJEE: Don't
worry. It wfl pick up.

MR. DEPUTY CHAIRMAN: He has just
started.

SHRI PRANAB MUKHERIJEE: Sir, 1
would start by saying that I agree with the hon.
Member that, perhaps, we have reached a
stage where certain  issues  which  cut
across the party considerations must be looked
inty dispassionately and must be tried to
be solved on a national plane. But* Sir,
here too, if I just start from the starting
words that we are losing credibility, why
are we losing credibility? it is not because
that we have not had the past heritage °f
sacrifice or  participation in the  freedom
struggle. For obvious _ieasons, many
politicians of today or manv political workers
of today were born  after independence
After all 33 years ago we attained
political independence, ,,d the last important
freedom struggle took place in 1942.
Therefore, thp political  -workers in the
range of "25 to 30 or 33 yeads did
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not have that opportunity. So. that is not the
question. Tnfc question is whether there is
any discrepancy in what w, talk and what we
practice and whether what we talk we
seriously believe, and what we practise We do
it out of our conviction.

[The Vice-Chairman  (Shri
GoSwami) in the Chairman.]'

Dinesh

Unfortunately, this is not happening. As a
result, a situation has been created in which
we find that what-' ever is being done,
without looking at it objectively and
dispassionately, we try to point out from a
particular point of view and angle.

Sir, a large number of speakers have made
their observations that the President's Speech
is most colourless, it hay nothing new, what-
ever is read in the newspapers is reflected in
the President's Speech, etc., etc.
Unfortunately , Sir, you have also made a
comment that you counted how may applauds
were received while the President was
delivering his Speech and whether it was able
to enthuse the Members and whether th,
enthusiasm of the Members was reflected in
the applaud or not.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); Now, I am a completely
different personality.

SHRI PRANAB MUKHERIJEE: Sir, it is
not a question whether the President Speech
received applause or whether the enthusiasm
of the Members was reflected in the thump- '
ing of the Table or not. Sir, the question is
whether it gave an account of what happened
during the period under review. Sir, this is an
account of the statement of facts. It is an
account of what the Government wanted to
achieve, what the situation was, and in what
manner the Government wanted to tackle the
situation. Nobody would claim that the
situation is 4T\ right Nobody would claim that
we have overcome the crisis  with  which
we are con-
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fronted today. What has been Indicated is the
modest claim that  we have tried to put the
economic forces, the productive  apparatus
into gear. You have, Sir, in your
individual capacity a; a Member of the House
and not as the Presiding officer, quoted
the statistics that in the first six months the
industrial production Went down by one and
odd per cent compared to~the corresponding
period last year, it is true. It is true; but if yo,
would have taken the production trend in the
next six months, from July onwards, you
would have come in the conclusion that there
is a visible trend in the improvement so far as
coal production is concerned, power

generation is concerned, production in steel
is concerned, production in cement i
concerned, production in agricultural

commodities is concerned. That does not
mean that we have been able to overcome
the crisis completely. No country can do it. It
has been admitted by the President himself in
the Address which he delivered that we can not
insulate  our economy from the international
forces. And what are the challenges before us?
Some hon. Members made observations that
there has been huge trade gap. What can you
do? 1 am forgetting .very other item and if I
am importing the present level of petroleum
and petroleum products, that alone will take
care of nearly 60 to 75 per cent of our total
export earning in the coming years. Nobody is
going t, suggest here that you reduce your
dependence on imports, because we are to
nrovide diesel fo> energising the pump-sets we
have to provide kerosene oil for 600 thousanc
villages; we have to maintain transportation
system in thig country. And the answer lies
in that we must vigorously have export efforts.

Somebody  suggested—particularly 1
listened to the representative of the Marxist
Communist Party and he was saying; . "We
are prepared to cooperate". And what was the
basic difference in the National De-
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velopment Council? All the three Marxist
Governments opposed to the approach to Plan
document on the ground that it has provided
high export orientation. The Plan document
and the Plan strategy are export oriented. Can
you imagine a situation in which you have to
depend heavily on import of petroleum and
petroleum products completely forgetting that
petrol would be used as a source of electricity
generation? In our country, we are not doing
it. Even to maintain The minimum level of
transportation, minimum level of energisation
of the pump-sets, providing kerosene oil to the
villagers, if we are to maintain this level of
import, where from am I to get the foreign
exchange? There is no answer to that. And
that is one of the major basic objectives of
those who apposed the Plan document saying:
"We do not agree with it, you are providing
subsidies for exports, your entire strategy and
policy is towards export orientation." In a
situation like this, you do not have any other
option. You do not have any other policy
instrument, except vigorously emphasising
upon exports. Otherwise; how are you going
to balance the strategy?

Sir, a situation has come where we are
confronted with a number of contradictions.
That is why, sometimes I wanted to pose this
question. Is there any economist—the other
day I put this question to Mr. Kalyan Roy—is
there any economic theory in this country
where you can provido more to the producer's
raw materials, more to the industrial workers,
and at the same time give finished product at
cheaper price or concessional price? i there
an, economic theory? If I am to give Rs. 20 to
sugarcane growers, if [ am to ensure minimum
wage to the sugar factory workers, is there any
mechanism through which you can sell sugar
at Rs. 2.85? Therefore, this is the basic
question, which we shall have to answer. And
the itrategy whicS “this Government is
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taking and which has been outlined by the
President is to strike a balance between the
various competing factors.

Sir. it ha; been pointed out by a large
number of Members, including you,—and we
are really and seriously concerned with it—
that there is casteism, factionalism. But
who is responsible for that? Even before
1977, we were confronted with communal
incidents. ~ We are confronted with all types
of agitations. But if I understand correctly,
casteism in this form will never take place.
Therefore, it is not merely the question
whether the problem of Gujarat or the
problem of Maharashtra or Bihai or any other
State, can be viewed merely from the law
and order point of view. This is an area where
there is need for national consensus.  This is
an area where we require to sit together and
evolve a  mechanism, through which we
can tackle the problem; we can find a solution.
Somebody has suggested that we have not
considered the Assam problem in its proper
perspective.  Somebody  has suggested that
we have not gone into the Assam problem and
that we have not kept the people informed. 1
do not know. How many times we sat with
the leaders of Opposition on Assam alone?
How many times we tried to find a solution
which will be agreeable and acceptable to the
agitation leaders and to all, for the betterment
and for the interest oj"the country? Yes. Itis
a responsibility. The Leader of the
Congress  Party, Shri Bhola Paswan
Shastri, has  very rightly pointed out.
It is the responsibility of the ruling party
to maintain the integrity of the country. Only
one thing I would like to add. It is not only
the responsibility of the ruling party; it is the
responsibility of each and everv one Of us to
maintain the national integrity and to
maintain the unity of the country. In what
manner we can do it? Can we do it by merely
having agitations and confrontations? Can
we do it by merely resorting to any
method, any mechanism, which will put the
Gov-



297 Motion of Thanks

ernment of the da, in an awkward situation? It
is not that only we are ruling. At least, in
some other parts of the country, you have
other parties which are entrusted with the
responsibility of administration, which 'have
different political philosophies and political
creed. W, cannot simply pass on the
responsibility saying that this is an
inefficiency or deficiency of an individual
State Government. There is po'ice firing, there
is disturbance, iri) Gujarat, every day. If 1
understand correctly almost every day, West
Bengal has to live on resorting to police
firing. Almost every day, some sort of
disturbances and agitations are going on. This
is a very peculiar position. Somebody has
made an allegation against us that we are
utilising the State apparatus. I am not going
into t'hat dispute whether it has been used at
all or not. But who are the persons who are
making this allegation? The same people who
conducted a bandh to protest against a certain
attitude of the Central Government. I it
permissible under the system? If the system
has lost its credibility, why has it lost its credi-
bility? Every one of us has contributed to this
and if every one of us has contributed to this,
it is hightime for all of us to think of how we
can bring back the credibility. The moment
the debate started, immediately, somebody
came to the conclusion that we are switching
over from the Parliamentary system to the
Presidential system of Government. You do
not allow even a debate to take place, a free
discussion to take place. Immediate'y, some
motive will be imputed, as if some decision
has been taken and that we are going to switch
over to the Presidential system of
Government. Is it proper? Is it healthy? Can
we say that the system is perfect? Somebody
has raised the question: why we have lost
credibility? We have sat on that side also. It is
not that we are sitting on this side for all time
to come. In the past, we have sat on that side
also. We have the experience, sitting on that
side, of the attitude and the approach
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which was taken towards us. It is not that
people have lost confidence in Dae
Parliamentary system lor in the politicians,
merely because the politicians have failed to
do their duties. It is because this was injected
into it. If you try to establish that a person,
who has been the Prime Minister of the
country, who has ruled the country for eleven
years, was bad, if you go on conducting raids
on her house, if you go on making allegations
against her, day in and day out, in the
newspapers, through Commissions, through
institutional arrangements and so on, if you
try to describe that she hag cheated the people,
that she has deceived the people, that she has
failed to maintain the integrity, if the
credibility of the highest person in the country
is attempted to be destroyed, one thing we
shall have to keep in mind. We cannot
maintain our own confidence in the system
itself. perhaps. we, politicians and political
workers, criticise each other and we cut each
other. Hence, if we do not have respect for
each other, if the politicians do, not respect
each other, if we do not have any confidence
in ourselves, we cannot respect others to have
confidence in us that we will be able to deliver
the goods. We could have delivered the goods.
We would have maintained the credibility if
we would have taken the same yardstick in
applying it. Yes, I remember when I listened
to one of the speeches that when the police
was  beating the Congressmen, the
Congressmen agitated, because sitting there
on the other side days in an<j days out I
witnessed whatever was said against us, what-
ever was done to us. Everything is justified,
everything is right because these are the
people who ought to be victimised and who
ought to be maligned, some sort of campaign
is to be mustered against them. Even today the
same thing is happening. Somebody has taken
the attitude, the moment she came to the
power, the day she came to the power, that she
is going to authoritarianism. Even the leftist
party took the same attituda
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Communalism is not danger to them, rising
casteism is no danger to them, authoritarianism
and Mrs. Gandhi's Government or the
Congress Party is danger to them. Where is
authoritarianism? If we start a debate, if
We initi'at, a discussion is it authoritarianism?
On a number of times the Law Minister and
everybody in the Government have said  that
this is just an academic discussion, but you
look at the proceedings of the House. Day in
and days out we are maligned, as if we have
taken a decision  to switchover from one
system to another. Is ther, anything wrong
if we have initiated a debate or a discussion?
After all, it is the people in this country who
have to take a decision. They are to arrive at a
decision  or at a solution. = Somebody is
saying that we are taking anti-working
class attitude. Where have we taken the anti-
working class attitude?

SHRI KALYAN ROY: Please repeat it.

SHRI PRANAB MUKHERJEE: Where
have we taken the antiwork-ing class
attitude? Immediately after coming to the
Government we recognised 81/3 per cent
statutory minimum bonus, we accepted the
concept of deferred wage. It is we who did it.
It is we who dispensed with it, but again we
restored it—not  because of you.
(Interruptions). Do not interrupt. We did it
and even in a series of industrial disputes,
wherever we have received recommendations
from various State Chief Ministers or at the
local level, we have accepted them. But what |
would like to point out is, we have reached a
stage where one straw may break the camel's
back. Now it is to be seen whether we are
going to accept the last straw on the camel's
back. Therefore, it is not that we do not want
to give. We want to give. We want to help.
We recognise the fact that it is a reasonable
demand. Nobody is claiming that the prices
have been controlled. We are not in a
position to control
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prices in the way we have desired to do it.
Somebody is criticising that it has not been put
to negative.  Nobody has claimed that it
has been put to negative. What has been sug-
gested in the Presidential Address is that from
23 per cent it has brought down to 15 per cent.
It is a statement of fact. And if I say that
from 23 per cent it has been brought to 15 per
cent, if I say that coal production ha3 picked
up, if I say electricity generation has picked
up, if I say export is picking up, immediately
you are saying that we are giving some sort of
statistics, that we are jugglers and drunkard
fellows, we cannot depend on our own and
that we are taking the support of a lamp post.
It is not the question of taking support of a
lamp post or not, but it is a question of bare
facts. In 1979-80 we had a negative growth.
This year we are going to have a modest
growth rate of 5 to. 6 per cent. If you just look
at the comparative situation in any other
developing country which i3 called to be of
high-growth potential areas, nowhere will
you find that compared to the given
situation the level of development is less in
this part QF the country. So, what I was trying
to point out, it is not the intention of the
Government to have confrontation with the
working class. We want reconcilition, we
want adjustment. ~ We want to have peace.
But they will also have to realise the
situation, that we have reached a stage beyond
which we cannot  go further. It is not that
we have no intention to give. It is our
desire to see if we can link it up wirh some
sort of productivity, if we can create an
atmosphere of productivity; otherwise the
whole economy is going to collapse. It is not
a question of some concessions  here  or
there. The economy has reached a stage
where perhaps you cannot add any further
strains on it.  Therefore, there is need for
reconciliation, there is need fora dialogue.
Nobody is objecting to it. We are prepared
to have it. Let there be discussions.  Let
there be a formulation. Let there be a
solution.
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But, Sir, to tell one thing here and to tell
another thing in private is 'causing a lot of
difficulties to, us. We want to have a
discussion. We want to nave cooperation. On
Assam issue, we initiated it. On the question
of national integration, on the question of
unity, on the question of broad national
problems, we have taken into account the
views of the Opposition parties. But what
happened? If you invite them, somebody says:
"There is no point of going to you because you
will not agree with our views". Sometimes,
even when an invitation is extended, it is not
being responded to. That way, you cannot
have this functioning. This has been our
experience in respect of Assam. Day in and
day out allegations are being made tha\ we are
trying to topple th. government. Where have
we toppled the government? Playing to the
gallery from the National Development
Council meeting and through other political
forums, people have started saying that we are
trying to topple the government. Where have
we toppled the government? Can you tell a
single day of Mrs. Indira Gandhi's prime-
ministership where in some part of the country
there was non-Congress government. From
24th January, 1966 to 23rd March, 1977, in all
these eleven years there was not a single day
when in some part of the country there was not
a non-Congress government.

A long speech was made in the National
Development Council meeting that the
Congress Government is conspiring to topple
the Leftist Governments in West Bengal,
Tripura and Kerala. What happened in
Tripura? Hon'ble Member, Shri Dinesh Singh,
is here. He knows it very well. If we wanted
to topple the Government, if we wanted to
dismiss the Government there, that
Government could have been dismissed
immediately. But we did not want it. We
wanted to provide help. We helped them. We
provided them relief materials and we wanted
to see that the Government there is in a
position to restore
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normalcy. And what had happened had
happened mainly because of their wrong
policies. They tried to play one section of the
community against another. In West Bengal
nobody is going to topple the Government. In
Kerala, nobody is going to topple the
Government. But you cannot take a position
where you will go against the view of the
overwhelming majority. What happened at the
National Development Council. For the first
time in the history of this country, all the Chief
Ministers of the country assembled together
arrived at a consensus and three people are
saying: "We do not agree with the approach".
Is it democracy? You are saying that we are
authoritarian. Sir, to my mind authoritarianism
means if the will or desire of a minority is
imposed on the majority. What happened
there? It is not that all of them were of the
Congress (I) party. Mr, Ramachandran was
there, Sheikh Abdullah was there. They do not
belong to our party. They also agreed. They
may have differences. It is not that all the
Congress (I) Chief Ministers agreed to it. They
have differences. But when we are going tg
accept a national document, the strategy for
the whole country for 5 years, for the first time
we find that these three gentlemen say; "As we
do not agree with your views and you do not
incorporate our views, we are not going to
accept it as a Plan document". This type of
attitude stands in the way of having a con-
certed and united approach. We are prepared
to have it. We are prepared to have a
discussion. You may have differences. But
keeping the differences, we can expand the
area of agreement. And we want it. Every time
we have extended our hands of cooperation.
But unfortunately, it has not been accepted
too.

Sir, coming to the economic prob-lemg and
strategy which w, have finalised in the Plan
document, 1 would like to concentrate only on
one aspect because we will have the
opportunity, particularly in this House, of
discussing it in details. 1
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would like to point out that we are confronted
with a very serious situation. It is not merely
what has been said by the President in his
Address that we cannot insulate our economy
from external forces, but more so, on the one
hand, we are finding that prices of certain
essential items which are to be imported are
going high, and on the other hand, most of the
developed countries are taking a position
which is against the developing countries.
This point we are trying to impress upon in
every international forum. We have tried to
impress upon it i, global negotiations. We
tried to impress upon it in UNIDO III
discussions in Delhi. In all international
forums we are trying to do it. What i the
demand of the developing countries? They
want a net transfer of 1 per cent GNP from the
developed countries. Unfortunately, it has not
been conceded. Even when they agreed to do
it by 0.7 per cent, ultimately they did not g,
beyond 0.35 per cent. Therefore, on the one
hand, the markets of the developed countries
are closed to us, on the other hand, the import
bills are going high. I am not in a position to
import the minimum basic necessities to
support my developmental programmes—a
situation all the developing countries of the
world are confronted with today. This is the
real serious chal-lenge. If we want to meet this
challenge, we have no other option but lo
reduce our dependence on external aid,
external assistance.

Somebody suggested that nothing has
happened in this country, there has been no
progress. With a Plan of the size of Rs.
97,500 crores, what is the net foreign aid
element? Is it not a fact that we have reduced
our dependence on foreign aid in the earlier
Plan from 55 to 56 per cent to almost 10 per
cent? Is it not , fact that over a period of years
it has been possible for us to provide the
capita] necessary for our Plan augmentation?
In industrialisation, by and large, we are
today self-sufficient, If we talk
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of the development decade, immediately some
people start saying that nothing happened in
this decade. It was possible for us to reduce
our dependence on foreign aid either for Plan
finance or for capital formation Or even for
technology. That is the real teeth which we
obtained in our economic strategy. Therefore,
it is not a fact that nothing has happened.
What we can say is that things have not
happened the way we wanted them to, the rate
of progress which we desired to have could
not be attained. There is no denial of the fact
that it is not up to, the level of satisfaction, or
what we wanted to have. But that can never be
attained in a society or a section if it is so frag-
mented and if it is divided on so many
extraneous  matters. Today the real
concentration should be on taclcling the
economic problems. Unfortunately, all our
energies are today concentrated on tackling
the non-issues. Whether there will be a
reservation in Gujarat or not, is it a real issue
before the toiling masses of this country? Is it
a very serious, burning issue befor, those who
are out to earn their livelihood? And what is
the approach of certain political parties?
Whatever be an agitation, whatever be its
character, if it is a stick to beat the
Government with, "et me take this opportunity
of Dbeating the Government. We are
unfortunately confronted with such a
situation.

Therefore, it would be my suggestion to the
hon. Members through you, Sir, that we have
reached a time when there is a need to evolve
a mechanism through which we function and
we address ourselves to try and do this and do
some serious introspection. Then I think it
may be possible to contribute in a better and
in a big way.

In this way, I express my thanks to you for
giving me thig opportunity of taking part in
the discussion.

SHRI L. GANESAN (Tamil Nadu): Sir, I
wish to speak few words in support of the
Motion of Thanks to the President for his
Address to the
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joint session of Parliament. Sir, in reality, the
President's Address is the Address of the
Government. In that the Government points
out or indicates what it 'nas achieved in the
past and what it intends to achieve in future. If
that is the case, the Government has a
legitimate claim, and I think nobody can
dispute it, that it has gone ahead with speed
and determination to repair the damage caused
to the national economy by three years of drift
and lack of determination and direction. The
result was that the inflation rate was reduced
from 23 per cent to 15 per cent. Sir, inflation is
a malady, a sickness, from which even the
advanced countries, the most developed
countries, are suffering, and it will not be very
easy to do away with inflation altogether. S, to
reduce it from 23 per cent to 15 per cent is
definitely an achievement which everybody
should appreciate. It is an appreciable
achievement on the part of the Government.
As a matter of fact, greater attention was given
to agriculture. And the result was that
agricultural production has increased. In the
case of industrial production also, the
achievement was really praiseworthy. Great
attention has been given to industrial
production, and industrial production has
made steady improvement. As against the 0.1
per cent drop in June 1°%0 over June 1979,
there was an increase of 10 per cent in January
1981 over January 1980. Therefore, the
achievement of the Government in the indus-
trial sector also is tremendous. It is claimed
that this Government is firmly committed to
the safeguarding of the interests of the
agriculturists, the farmers. As you know, the
ruling Congress (I) Party organised a rally of
the peasants, farmers and ryots and it was the
biggest of its kind. There is no doubt about it.
Perhaps' it might have been subjected to criti-
cism by Opposition parties. I do not know why
such a rally was organised by the ruling party.
Was it that they wanted to test whether the far-
mers were still in support of them? Or, was it
an attempt on the part of
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the ruling party to prove its strength. I do not
know who ever doubted the strength of the
ruling party. Definitely the people are with
them. But whatever might have been the
motive of organising such a rally—I do not
know—one thing at least is sure; that is, they
would have come to know the real needs of
the agriculturists, the real requirements of the
peasants and farmers. And such firsthand
information or first-hand knowledge will
definitely do great good for the farmers and
peasants of our country a; a whole.

As far as the agricultural problem is
concerned, I just want to make certain
observations.  The  problem is, the
agriculturists, when they purchase, pay more
and when they sell their own products, they
have to sell at a reduced rate and they get less.
So they pay more and get less. The prices of
all the commodities are increasing. There is no
doubt about it. The prices of industrial
products and the prices of agricultural
products, all of them are increasing. But the
increase in the prices of industrial products is
more than proportionate to the increase in the
prices of agricultural products. Unless they are
brought to parity, you are not going to solve
the problem. That is because the farmers are
becoming poorer and poorer year after year.
As a result, they are not even able to pay back
their debts to the co-operative institutions. It is
not that they are not willing to pay it. The real
fact is that they are not at all able to pay it.
That is why I am making a request. You may
not be able to give more procurement price. |
know that the Government has enhanced the
procurement price, for which we are thankful,
no doubt. But that price also is not sufficient,
is not fair, is not remunerative. I am quite sure
of this because I am myself a son of a farmer.
Therefore, at least one thing we can do. I do
not even appeal to the Government to increase
the procurement rate. At least, please
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see that the prices of fertilizers, pesti-cidies
and all those things which have to be
purchased by the farmers as inputs, are kept in
check. They should not be permitted to
increase. What is the increase in fertilizer fcr
the past fifteen years? We need not take the
past fifteen years. Let us take, say, the past
five years. At the same time, what is the
increase in the price of paddy? I therefore
appeal to the Government to at least maintain
the price of fertilizer and other agricultural
inputs. Here let me make just one reference to
what the honourable Chief Minister of my
State, Tamil Nadu, promised. He made so
many promises on the election eve He
promised that he would write off all
cooperative loang advanced to agriculturists
even if the Government of India did not come
to the rescue of the State Government. But
when the time came for the farmers to
demand, when th, Agriculturists of Tamil
Nadu demanded the fulfilment of what all he
had promised, when they demanded that he
should carry out his promises, do you know
how he has met their demand? He is trying to
meet their demand with bullets and lathis. A a
matter of fact, when they observed bundh in
Tamil Nadu at least ten people were shot dead
when the police opened fire in several places.

Sir, you have said that in the Sixth Five
Year Plan you are going to provide irrigation
potential of about 40 million hectares. You
are promising to provide new irrigation
facilities. But what is the situation? The peo-
ple of Tamil Nadu, the peasants of Tamil
Nadu, the poor farmers of Tamil Nadu, are
worried about losing what we have been
enjoying for times immemorial. Take the
Cauvery waters dispute. Everybody knows
that the agreement of 1924 was to be re-
newed. That agreement was not terminated.
That agreement was to be renewed after fifty
years. That is, it
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ought to have been renewed in 1974. But till
today jt has not been renewed. The Cauvery is
flowing, not during our days, not during the
British days. The Cauvery was flowing, the
Cauvery is flowing and the Cauvery will be
flowing, making Tamil Nadu fertile. Here I
would like to cite a quotation which is in m,
mother tongue, Tamil,, which is full of
emotion and passion:

THNNIRUM KAVIRIYETHAR
VENDANUM CHOZHANE
MANNAVATHUM CHOZHA
MANDALAME

When we say river, the  term river refers to
the Cauvery; when we say the country, the
country means only the kingdom of Chola.
Such is  the case with the Cauvery. And we
are afraid that the river is going to get dry with
so many dams having been constructed all the
way. And we are afraid that a day will come
when the whole of Tamil Nadu, more parti-
cularly the granery of the south, Tanjore,
and a part of Trichy district, which is supplying
padiy for  the whole of Tamil Nadu, will
turn out to be a desert. As a matter of fact, I
am afraid that the interests of the Tamil Nadu
farmers will not be safe in the hands of the
present Chief Minister; 1 doubt it because
he has very recently said that he will not be
interfering with Karnataka in the
maximum utilisation of the Cauvery waters by
Karnataka whereas we Siave been fighting
for the maximum utilisation of the Cauvery
waters for Tamil Nadu. When the
Chief Minister ~ said  that, I am re-
minded of the saying , bird inhandis
two in the bush. We should not lose the one
bird which we have in hand in the expectation
of getting the two in the bush when we are not
sure of it. But what are we seeing here? Our
honourable Chief Minister, Mr M. G.
Ramachandran, has said that, as a matter of
fact, he will be willing to have a reduced
share of the Cauvery water ...
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SHRI R. MOHANARANGAM (Tamil
Nadu): No, there is no dispute between
Karnataka and Tamil Nadu. I am not
interfering with the speech of an honourable
Member. But our Chief Minister, Mr. M. G.
Ramachandran, has not said anything like
that. He has only said ... (Interruptions)

SHRI L. GANESAN: Please do not
interrupt me. I am talking on a very sensitive
problem, a problem which is going to affect
every human life in Tamil Nadu. This is not
a good thing. If the west-flowing water is to
be diverted to Tamil Nadu, it is a good plan.
I have nothing against it. But the rights
which we have been enjoying from time
immemorial should not be taken away. I
appeal to the Prime Minister, Shrimati Indira
Gandhi, to see that we are allowed to enjoy
these rights and that the Cauvery dispute is
solved as early as possible.

Now, I wish to make a mention of a very
great sensational issue. This is a, issue
which shakes and rocks Tamil Nadu and
Kerala. It is nothing but the most notorious
spirit scandal. Everybody knows it. Of
course, Mr. Mohanarangam will say that the
Government of Tamil Nadu has ordered an
enquiry under Justice Kailasam to enquire
into it.

SHRI R. MOHANARANGAM; An open
enquiry _

SHRI L. GANESAN; Similarly, Kerala
Government has also appointed a Commission.
Therein lie; the difficulty. And that is why I
want to make an issue of it. Appointments of
different Commissions by different States will
lead to the conduct of the enquiry in bits and
pieces. What we require is a harmonious, a
complete, a comprehensive enquiry by one and
the same authority. I will give an «
example. Suppose the enquiry Commission in
Tamil Nadu under Justice Kailasam gives the
finding that nothing hag happened so far  as
Tamil
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Nadu is concerned and all the irregularities
were committed in Kerala. Will that finding
be binding on the Government of Kerala?
Suppose the Kerala Commission gives the
finding that the irregularities were committed
only in Tamil Nadu, will that finding be
binding on the Government of Tamil Nadu?
We are not opposed to Mr. Kailasam who is a
friend of Mr_ M. G. Ramachandran. If it is
headed by anybody else, then also we will
oppose it ...

SHRI R. MOHANARANGAM; He says
he is the friend of MGR. It was-only on the
recommendation of the former Chief Minister
and the present opposition leader, Mr.
Karuna-nidhi, that Mr. Kailasam was
appointed to the Supreme Court ... (Inter-
ruptions), T am a ver, good lawyer. I will
never defend a bad case.

SHRI L. GANESAN: My point is...

SHRI NARASINGHA PRASAD NANDA
(Orissa); Are we in Tamil
Nadu now?

SHRI L. GANESAN: Secondly, the term 3
of reference also are very restrictive in nature.
The seeds of this scandal were sown in the
year 1979. The enquiry commission is
appointed to enquire into the happenings
during few months in 1980 only. Therefore,
we request the Prime Minister ...

SHRI V. GOPALSAMY (Tamil Nadu); M.
G. R has looted more-money out of this
scandal.

SHRI R. MOHANARANGAM; 1t is a
wrong impression. I do not know how Mr.
Gopalsamy can sa, that ... (Interruptions). He
is a Chief Minister. He is not a member of the
Rajya Sabha ... (Interruptions).

DR RAFIQ ZAKARIA (Maharashtra) ;
Are we now in the Tamil Nadu Assembly?

(Inemipfions)
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THE VICE-CHAIRMAN (SHRI1 DINESH
GOSWAMI): The allegation made against
Shri M. G. Rama-chandran will not go On
record.

SHRI V. GOPALSAMY: I am not making
any allegation. I was referring to the scandal
and I expressed my view. That is my right. I
will request the Chair to protect me. It is not
fair. So many things are said in this House.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); If you want, Mr. Gopalsamy ...

SHRI V. GOPALSAMY; It is about the
Tamil Nadu Government only,
Sir.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): But you are not participating in
the debate now. So, I thought you made only
a casual remark.

SHRI V. GOPALSAMY-. But I can
interrupt, Sir.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): In that case, you will have to
give me notice.

SHRI R. MOHANARANGAM: If his
view is correct, then it is all right. But he is
saying that as a fact.

SHRI V. GOPALSAMY: Whether it is my
view or not, it is not your business.
(Interruptions).

SHRI R. MOHANARANGAM; My view
is that it is not a fact. (Interruptions j.

SHRI V. GOPALSAMY; It is not your
business to say whether it is correct or not.

SHRI R. MOHANARANGAM; But you
are accusing the Chief Minister of Tamil
Nadu and I have to defend him. It is my duty,
it iy my bounden duty, to defend him. As a
person belonging to hi* party and as a per-
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son belonging to Tamil Nadu, I have to
defend my Chief Minister.

SHRI V. GOPALSAMY: Sir, I request
you to consider my point.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Mr. Gopalsamy, I thought that
you were making a casual remark
(Interruptions) . Just a minute. You TSave
raised a point. Because you made a casual
remark, I thought that it should not go on
record. Since you want ...

SHRI R. MOHANARANGAM: But it is
on record, Sir.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI); But since you are also
interested in having it there, it will be there.

SHRI L GANESAN; Sir, w, are not
making any defamatory remarks against the
Chief Minister of Tamil Nadu.

Sir, when the ship scandal was raised, the
Chief Minister wrote to the then Prime
Minister Charan Singh to spare the services
of a Supreme Court Judge.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI); Please con
clude now.

SHRI L. GANESAN; Why should he not
write now to the Prime Minister of India
asking her to spare the services of a Supreme
Court Judge?

Coming to my last point, Sir, the President
has talked about—I would like to say in this
House—and he is used to talking about Hindi
imposition. I know that English still continues
to be the associate official language. That is
largely due to Pandit Jawaharlal Nehru. I
know that. Not only that, Sir. Hindi i; not so
very nakedly imposed or not so very openly
imposed or not so very direct-
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ly imposed. That is also largely due to Pandit
Jawaharlal Nehru, and, after him, to our Prime
Minister, Shrimati Indira Gandhi. I know that.
But, Sir, Pandit Jawaharlal Nehru gave an
assurance that Hindi would never be imposed ...
on the unwilling non-Hindi-speaking people.
What we require is that that assurance, that
solemn pledge, of Pandit Jawaharlal Nehru and
the subsequent assurance given by our Prime
Minister, Shrimati Indira Gandhi, must be
incorporated in the Constitution of India. I do
not know what will happen if some Hindi
fanatic comes to power tomorrow.

Sir, I came to Delhi as a Member of
Parliament. But I feel sorry, Sir, to make this
observation. This is my sincere feeling. Sir, I
was not able to put through a call to my resi-
dence in Thanjavur district in Tamil Nadu.
When I rang up, at the other end they asked
something in Hindi which I did not know and
which I could not follow. I very patiently said:
"Please book , call to Thanjavur." They
muttered something. Invariably, Sir, at the
other end, some lady is there. What she says or
does, I do not know. So, I did not know what
she said. Once again, I patiently asked her only
in English because I know English only.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Please conclude.

SHRI L. GANESAN; But what happened is
that she banged the receiver at the other end. I
felt that I was slapped on the face and I felt that
I was humiliated and I felt that I was insulted.
Sir, the very same thing happened at the
junction, at Delhi Junction. I wanted to know
from the concerned officer whether there was
any last-minute cancellation in the First Class
compartment. He did not utter a single word.
He simply pointed out with his hand to go to
another man and this man points to the other
man, because I am talking
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in English and when I go to the second man, he
points to the first man and this is what is
happening. j When I went t, Singapore and I
Malayasia I felt I was in a part of I Tamil Nadu
in a part Of my own country. But here, Sir, I
feel quite like a foreigner in New Delhi. This is
the capital city, my own capital city, my own
country' capital city, in which I feel that [ am a
foreigner, in which I feel like a fish out of
water. It is a shame and I want t0 have my
feelings recorded here. Therefore, 1 appeal to
the Prime Minister of India to see that the
assurances of Pandit Jawaharlal Nehru and her
own assurances are incorporated in the
Constitution of India. With these words, Sir, I
thank you.

SHRI ARVIND GANESH KUL-| KARNI
(Maharashtra); Mr. Vice-Chairman, Sir, today
we heard the views of the Leader of the House.
I Particularly he laid stress, one, on the
economy, and, second, on the political
credibility. Sir, as regards the President's
Address, I find very weak references to the
economy, and particular y in para 2 where he
says that the result has been significant slowing
down of the inflationary rate from 23 per cent to
15 per cent. Sir, I draw your attention
particularly to the fact that these statistics make
just like a 'maya’ which is giving wrong
impressions to various people. I do not expect
that the President or his wife would b, going to
the market to purchase anything, neither Mr.
Venkataraman will be going to the market. But,
Sir, when we the common people go to the
market we see the jugglery of statistics and see
this myth. Sir, for the purpose of statistics, one
has really to go through the statistics of retail
prices. The wholesale price statistics have no
relevance to the people living in the villages.
Eighy per cent of the persons live in village.
And they have to deal with it. Sir, here I have
got statistics published very recently by
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Economic Time; Research Bureau. And I
discussed this with an eminent economist, as
to how is it that the wholesale statistics and
retail  statistics are having so much
divergence? Sir, the retail statistics what [ am
quoting now and what was quoted by the
Leader of the House as well as the President,
23 per cent and 19 per cent, have no relevance
in the present condition. Sir, you also men-
tioned some statistics in your speech when
you were speaking here. But, Sir, the basic
point is that we are concerned with retail
statistics. Our friends in the treasury benches
were trying to show that in January 1981 the
prices were showing a trend of having
stabilised or showing , direction of going
down. Sir, here are the retail statistics which I
quote from the source I have mentioned. In
December 1980, for the food items, the points
were 267.00, while in 1981 the points were
271.4. These are the retail statistics for
Bombay. Then about the non-food items like
supari, tobacco, —my friend Mr Yadav has
gone away; I think he will appreciate it—fuel
and lighting, clothing and miscellaneous
items, the relevant figure in December was
324.6, while in January it was 334.5. These
are the retail prices for Bombay. So all along
the line we have to add 10 per cent, 11 per
cent or 15 per cent at Sangli; and further in the
rural areas how much the exploiter will like to
exploit is his choice. This, Sir, is the condition
of statistics which have been quoted and when
it has been stated that price? are stabilising.

Then, Sir, the second point is that the
President has mentioned in para 5 about
production. Just now the Leader of the House
also stated that the power, coal, etc.
production has increased. I want really to ask
him why the Government has decided to
ignore the realities of the life. Sir, I stay in
Maharashtra, predominantly an industrial
State. Maharashtra contributes 30 per cent of
the produc-
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tion of this country. The capacity
utilisation has gone down by 2'/ per cent
because of power shortage. About power
shortage, what these  friends from north talk
is about hydel cower. Hydel power production
has increased. What we talk in M”aarasbtra is
about thermal power. Unfortunately thermal
power in  Mabharashtra has failed this year
because of the tremors in the Koyna region.
Put the basic failure is because of coal
shortage, bad quality of coal and design
defects of the set produced bv BIIEL. When
we talk of BHEL, the Minister sitting there,
whether he belongs to the present Government
or the Janata Government, would say that we
must defend our own public sector. You de-
fend. But you defend ona right cause.
Don't defend them even when there is a design
defect. This decision was taken by the
Con”rtss Government in 1976 or  1977. It
was ot taken by the Janta Government, This
design defect is mostly responsible for the
power shortage in the western side of this
country and that has to bo gone into. I am
aware that it cannot be rectified. But take a
decision for a new collaboration with the Sie-
mens or with the Russians or with the Czecks.
You can do wherever you want it. But why
are you delaying the decision? It is ius”.
like Thai Vaishet Fertilizer Project ~ which
is being delayed. One of the reasons for
the delay is the corruption involved. I do not
want to go into such cheap jibes of corruption
<n th*> Presidential Address. But we are
facing this problem and the collaboration is
not being agreed upon. I am one with the
Minister when he says that the exports are on
the rise.  That is right. But  there  are
difficulties due to OPEC countries.
Various other essential commodities are in
shortage. ~We hear that for ASIAD the, are
importing Rs. 45 crores worth of stsel. Why is
the Government throwing away the money
like that? W, do not  want this ASIAD at
all.  Why should we have this ASIAD when
the people
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have no food to eat? In this sense. I say that
the production statistics have also becom, a
myth or another maya which the
Government has created t, save themselves.
As you rightly said while speaking  on the
President's Address, they are behaving lik, a
drunkard holding a lamp post. They are not
talking sense. Th, basic point which I want to
make is about the shortages. Here is the re-
port, itis dated February 20. We hear that
groundnut oil is selling at Rs. 14/- or Rs. 16/-

per litre. It is in Bombay. What is
happening in th, rural areas? My friend.
Ramanand Yadav is coming here. He is a

kisan. He will tell you that he buys groundnut
oil at Rs. 20/- a litre. ~ Here is the report.
"STC choked with  imported oil." You know
English. You pretend that you do not know
English_ "STC  choked with imported
oils" because they cannot distribute. The
outlets are not there. Shri Ramanand Yadav's
wife must be purchasing groundnut oil at
Rs. 16/- or Ry, 18/-a litre.  (Interruptions) If
he has no wife, his brother's wife must be pur-
chasing oil orat least you must be
eating somewhere.  So, Sir, the
position is  this. Here is the Gujarat
Government flatly refusing to export
groundnut oil. This is th?  Gujarat
Government. You have a Prime Minister and
a very powerful Prime Minister. You
know their party position. = When the
Prime Minister says that they  should not
speak, they talk nothing. They all silent.
So, the Gujarat Chief Minister flatly refuses
a flat from the Centre and Shri Shukla
flatly criticises in the press that the Gujarat
Chief Minister must behave properlv.

This is th>e position, .Sir, 5 P.M.
People are suffering. There

is no oil. This is one problem of
inflation that we face today. (Time bell rings).
Sir, I have got at least ten more minutes.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): You have got another five
minutes.
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SHRI ARVIND GANESH KUL.
KARNI: I want more time. Then, Sir,
there is the  farmers' agitation. Here is a
peculiar  position. About the kisan rally, I
have no quarrel with Mr. Ramanand Yadav.
The farmers have com, and I am very
happy. Otherwise, who will bring them here
ito"ee Delhi? They have come at the cost of
the Congress (I) and I don't mind. Here they
say, "No, they have paid for th, tickets". Can I
show to you, Mr. Ramanand Yadav, a Marathi
newspaper which I have got with me where a
Minister of my district stated publicly that th,
District Congress (I) Party will pay for the

ticket and people have only to come and enter
the train?  Sir, I would only request you one
thing.  Sir, i have got no quarrel about the

kisan rally, 15 lakhs or 20 lakhs Or 8 lakhs
or 200 lakhs coming to Delhi and seeing
Delhi at the cost of the Congress (I) Party. But,
Sir, what is sauce for the goose is sauce for
the  gander  *-*°-Whe, Mr. Sharad Pawar
organised a dandi in  Maharashtra, when
Mr. Sharad Pawar led the dandi in Maharashtra,
here, Sir, the Agriculture Minister, the
Prime Minister and everybody said that it is
a political game and a political approach. And
now when you ar, organising a rally, bringing
so many people, is it not political?  Or thev
came to see only Mrs. Indira Gandhi or what?
Was it a social trip or, as your General Secre-
tary said, was it a jatra? Sir, jatra means a
religious fair. If you say that it wag religioug
fair, what was the name of that religious fair?
Come on. We have got Ganga snaan. Is it that
Indira-darshan a religious Jair? Are you
going to pass now a law in the Parliament that
Indiradarshan on 16 February will be
henceforth a fair for the country for another
1000 years to come? You say that  and I don't
mind. So, Sir, this is the system  in which the
Congress (I) Party has made a prisoner of
itself.

Then Sir, I will come to the other points. I
don't want to sa, about the Sixth Pan and the
Prime Minister's announcement publicly that
25 per
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cent of the money will be spared for
agriculture. Actually, Sir in the Sixth Plan,
agriculture has been provided with only 6 per
cent of the funds. Mr. Ramanand Yadav, it is
for you to go to the Parliament library and
find out. And the Prime Minister said that she
will shed blood for the farmers. What is
money provided? We don't want blood. We
want money. And a trade equation has to b,
maintained and for that purpose we have all to
be one whether from that side or from this
side.

Sir, the last point which I want to make is
about political credibility. Sir, when my leader
spoke here some two or three days back, some
hon. lady Members from that side were
shouting, "No. All the minorities are safe", etc.
Sir, two days after that I was reading
newspapers. And here is a photo in the
newspaper of a lady, Smt. Misri Devi, who
was tortured at the Kandia police station in
Muzaffarnagar. Then, Sir here is another
newspaper giving information about a
Minister in the UP Assembly confessing
himself that ten rapes had taken place in the
police custody, and mostly by the police
personnel and their inspectors. Here is a
statement of the UP Deputy Minister, and this
is a photo of that lady. And you say Narainpur
and Belchi. You cashed on that and you got
elected. And now you are not worried at all
about what i; happening to that women. This is
the position, Sir. About Gujarat, I do not want
to say anything now. The Leader of the House
just now made a statement about the CPI(M). I
have got nothing to say about it. Mr. Subrato
Mukherjee who is the leader of the Congress
(I) group in Calcutta— his statement has been
quoted in SUNDAY and INDIA TODAY—
says that out of t.en bombs exploded, 9 bombs
are exploded among the Congress members
themselves and one bomb ig exploded by the
CPI(M) workers, or whatever it is. This is the
position. What is happening? This
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is the type of example I am giving to you
about the credibility. Even Mr. Pranab
Mukherjee i talking of ample corruption
which is seen roundabout. Without corruption,
no project in the country has gone through,
and without kick-backs no project ha; gone
through. This is the position and the
Government wants us to believe in them. We
would 1 like to co-operate with you but at
least bring some improvement in the law and
order situation.

Here, Sir, I And that slogans are taking
place and it seems that the Government's
intention is to create a Peronist type of State
living on slogans. But Peron ultimately turned
into a dictator. I hear of speeches being made
in the other House but we are not expected to
quote them, but the Leader of the House also
mentioned about the sum-total of it, about
those proceedings. And what is wrong in
discussing about it? There is nothing wrong in
discussing about it. We do not mind. But the
credibility having been lost of all politicians,
everybody is afraid of that.

Sir, we heard that th, Westminster pattern is
being changed and that it was said that let us
go to Committee type of Government. Sir,
when we were in the joint Congress, you were
also a member of that committee, our party at
that time discussed and said that Committee
pattern should be adopted. But the Prime
Minister rejected it. Now again, this
Committee pattern has been brought out. This
is the way. Here is a Chief Minister of a State
who, in the National Development Council,
denigrated the judiciary. He says: judiciary
has become a dictator and the Parliament is at
the disposal of the judiciary. Sir Sn the NDC
meetings a person of my age having seen
many Chief Ministers and Prime Ministers,
would never have seen this type of thing when
judiciary is denigrated. I can understand if it is
done at the Law-years' Conference where you
denigrate the judiciary, butnotin  the
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NDC -meetings. Who will believe in you?
You have lost your own credibility and we
have also lost our credibility. People are not
believing either in you or in us.

They say that the Opposition must co-
operate. I want to ask the Prime Minister. In
Mabharashtra the Chief Minister has removed
all the Opposition MLAs from the district-
level committees. Maharashtra had a nice
tradition. Here is the Maharashtra Minister
sitting who was Speaker of the Assembly
there; I do not want to bring in his name in this
controversy. But the point is, in Maharashtra,
there was a healthy tradition during the last 4'-
5-6 Chief Ministers when the Opposition was
also involved, when learned persons of the
State were also involved in the State
discussions, in the State committees, and they
would take their advice. A Member from
Maharashtra, Mr. Deshmukh is here; let him
say no tf [ am wrong. Now, we are at the dis-
posal of a Chief Minister who has been sent
from here and who has got all the ridicule and
all the scorn for the Opposition and Indira
Gandhi wants our co-operation. Our co-
operation will be there for every good work,
for every productive work, for every
developmental work and for all national-level
activities. If there is war, we will be one with
you. Even if there is no war, we will be one
with you on issues like Assam and so on. But
if you have a Chief Minister who is behaving
like this with the Opposition Members, re-
moving every Members who has been elected
to the Assembly, from district level
committees, what type of cooperation the
Prime Minister expects from us? I do not
understand. But still we are Congress people.
They call themselves Congress (I). But it is a
breakaway Congress. We are the real
Congress. We ,re the original Congress. We
say that we have inherited the traditions from
Mahatma Gandhi, Jawaharlal Nehru and
others. Your and our parentage is the same.
We have no fight onit.  But the
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problem is you are not behaving properly
with us and with the Opposition which is a
wrong thing. That is why, credibility has been
lost. You should bring in some modality
whereby the credibility will be established,
you will behave properly with the Opposition
and you will govern for which you have been
elected.

Sir, lastly, I will say only one thing and sit
down. Instead of th, speech of the President, if
they had given a cassette to all the 600
Members, saying 'Delhi chalo; Indira Gandhi
ke darshan karo' that would have served the
purpose and printing cost would have been
saved. Everything would have been in its
proper place.

¢SHRIMATI RAJINDER KAUR (Punjab):
Mr. Vice-Chairman, Sir, I am happy that I got
an opportunity today to listen to the views of
the leader of House. He was talking about the
credibility of the politicians, I had heard about
diplomatic lies for which there is a method,
but for the first time I heard from him a black
lie that the Congress never tried to topple a
non-Congress Government. In 1&62, when
the Congress was in power and Indira Gandhi
was the Prime Minister, Akali Dal was in the
Ministry in Punjab. They got 12 of their
members defected and asked them to form the
Ministry and assured them of their support.
They supported them for about a year; they
formed a Ministry but after six months they
were toppled. What else can be called
toppling? This side reference I had made so
that the Leader of the House could know. But
he has left the House.

The President's Address always reflects the
policies of the Government. But the President
is considered a non-political person in whose
mouth such words should not be put which
may malign other parties or do mud-slinging
on them or mis-represnt them.

#English translation of the original speech
delivered i, Punjabi.
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It has been mentioned in the Presidents
Address at the very outset that Economy had
become bad i" three years and now it is
slightly better. If the Economy had become
bad in three years, what had been happening
to it during the precedings thirty years? It
would have been much Setter if a reference
had been made to that period of thirty years
also. In my opinion, the Economy has been
bad from the very beginning. We say here
that commodities are not available but on the
other hand do not allow those commodities
to be produced. Their prices do not come
down but we do not issue licenses for their
productoin. Ambassador car is seling for Rs.
65000. According to international standards
it is no car at all. It is generaly said that in an
Ambassadar Car every part sounds except
th, horn, fl the Government grants
permission, a car may be produced in 10.000
Rupees only.

Cement wag not available but when ] the
cement factory owners sought permission to
expand their factories they were not allowed
the expansion. In Lakshdeep islands white
cement can be produced at a very low cost and
very easily. But permission was not granted to
set up a factory there. I feel that we are unable
to provide food to the people to make them ne-
cessary supplies and we simply feed them on
slogans. One of the best slogans is that of
Socialism which they say, takes away money
from the rich and gives it to the poor. The
outcome of the slogan of Socialism has been
that while 2 years ago there were 17 per cent
people living below poverty line in Punjab
today they are 34 per cent. Unless we allow
free competition and abolish the Licensing and
Quota system. Our Economy cannot be put
back on the rails. It may improve by 2 per cent
or 3 per cent but w, cannot compete with the
developed countries.
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PROF. SOURENDRA BHATTACHARIJEE
(West Bengal): You are going more on the
path of socialism.

SHRIMATI RAJINDER KAUR: What is
it? If you want me to switchover to English, I
don't have any objection.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Do not enter into a debate with
him.

PROF. SOURENDRA  BHATTACH-
ARIJEE; Mr Vice-Chairman, I was saying that
the more we are below the poverty line, the
more we are on the path of socialism.

SHRIMATI RAJINDER KAUR: That is
true, but the gap i increasing mores and more.
If the gap coming closer and closer then it
would be quite different.

*The statistics of production have been
given to show that production has gone up.
Coal has no doubt become available in more
quantity. But so far as energy and power is
concerned, I heard here in President's Addres,
that production of power has gone up but
when I reached home, I heard the first news on
the radio that there would be a power cut for 2
hours the next day in Amritsar.

These statistics are entirely different from
practical applications. The rate of inflation on
commodities was 25 per cent last year which
has reduced to 15 per cent. I fail to understand
how this can happen when even oranges are
not availble for less than 12 rupees a dozen.
The prices of vegetables have gone beyond
reach. How do they calculate the rate of in-
flation?

They say that the law and order situation has
considerably imoroved. I have been 'iving in,
Delhi for the

#English translation of the original speech
delivered in Punjabi.
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past 7 or 8 years. Earlier also I had stayed for
about 20 years in Government Colony. But I
had never heard of broad day light
burgalaries. During the Film Festival days my
own flat in Delhi was burgled between 1 p.m
and 2 p.m. This happened in locality where
policemen are on duty round the clock. Don't
they know about the criminals who move
about in the area or what is happening there?
If this Is the law and order situation in Delhi
and that too in the M.Ps fiats, what can it be in
other States and at other places? I need not
mention it as some Hon'ble Members have
already made a mention thereof.

The Government always swears in the name
of minorities. They say that they are doing
this or doing that for the minorities. The
Minorities Panel was appointed by the
Congress Government. It had made certain re-
commandation, and given some suggestions
to bring the level of the minorities at par with
the National level. Not a single line has been
included about them ,, the President's
Address. It would have been better jf
something had been said about them, in the
Address.

In the President's Address, a reference
has been made to the Simla Agreement.
Lately, an Impression was being created that
our Prime Minister wanted to pick up a war
with Pakistan because it was being said that
there was deep anti-India feeling in Pakistan.
Thank God the President ofjPakistan issued a
statement next day”tfiat they wanted' to win
the good will of India. Th, Government ha;
also reciprocated. But I fail to understand one
point. A few days ago, the Pakistan President,
in an interview to Newsmen, expressed his
desire to visit India. You may not appreciate it
but. Mr. Advani knows ho,, much attachment a
person has with his place of birth. Mr. Zia also
had left Jullunder for Pakistan. It is quite
natural that he has attachment with this place
and wants to visit it. The Government's
response  shou'd have been
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that it is good that the President has
expressed desire to come to India and wo
would welcome him. On the contrary, they
have said that they have not received a
formal request. Such an attitude takes us
apart. If they had said that although they
have not received a formal request but if he
visits, he is welcome, 1 think that would
have been much better.

In the last para of the Address, it has ben
mentioned that some legislative measure
will be brought re-egarding the sale and
purchase of goods. I think it is an indication
to transfer Sales Tax from the State List to
the Concurrent List. The Sates receive only
a meagre amount as Sales Tax. I know
about Punjab. But they may say that when
they already snatch away Rs. 520 crores
from Punjab, it would not matter much if
another 150 crores of Rupees are taken
away as sales tax.

The way prices are being raised the
Government is equally responsible for it.
State Trading Corporation has done
something new. I know about a simple item.
An ordinary revolver of pistol costs Rs.
1100 if it imported by a licensed firm
including taxes. But the State Trading Cor-
poration imported them at Rs. 1400 per
piece because the bureaucrats needed a
commission of 300 rupees. It was sold to
dealers for Rs. 2300 although they had
deposited the money in advance.

Its prices has finally been raised to Rs.
11000. It is not a luxury item. It is needed for
the defence of a person. State Trading Corpora-
tion purchases it for Rs. 2300 and sells for Rs.
11500 although the I money is paid in advance
by the dealers. Then Steel prices are increasing,
sugar prices are increasing. There is no end to
inflation. Once our Finance Minister had said
that he would give a noble prize to a person
who invents a measure to discover black
money. My suggestion is that members sitting
on this side of the House may be allowed to
form a Committee which may probe into the
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wealth of members on the other side and vice
versa. Unless politicians become honest, no
good can be done to India. You had rightly
said that in a democracy the money factor
should be brought to the minimum.  Thank
you sir.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Mr. Viren J. Shah. You have
just entered at the right moment; otherwise |
was thinking of skipping your name.

SHRI VIREN J. SHAH (Gujarat): Kindly
give me just half a minute to arrange my
papers. Mr. Vice-Chairman, Sir, I was asking
myself as to how to start this speech of mine
and I thought that when you spoke as a
Member or the Leader of the House, Mr.
Pranab Mukherjee, spoke about the
performance of the Government which the
President's Address reflects. I might do no
better than pick up one or two paragraphs
from the President's Address of last year,
1980, when this Government which claimed
to work came to power. With your
permission, I would like to quote from that. I
quote:

"The massive and broadbased con-
fidence reposed by the people in the new
Government reflects a keen desire that the
deterioration in the law and order sector as
well as in the economy should be halted
and reversed. The Government would like
to assure the people that this is indeed what
it proposes to do with determination and
SPccdv

The Government will do its utmost to
put down lawlessness and restore
confidence amongst all people, especially
those belonging to the weaker sections. The
law enforcement agencies at the Centre and
in the States will be activised, so that
problems ar, dealt with promptly  and
effectively. . .

The Government will devote immediate
attention to restoring the economic health
of the nation. . .
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On the industrial front emphasis will b,
laid on the rapid increase in industrial
production through better
utilization of existing capacity
and better management particularly of
public sector undertakings."

[The Vice-Chairman (Shri Bisham-bha, Nath
Pande in the Chair.]

I thought it might perhaps be relevant to
judge the 14 months of its performance
within this narrow sphere. In that context, I
would like to take the opportunity of quoting
one paragraph which reads like this;

"You open the papers and you read the
headlines. It i frightening. Rapes, murders,
every kind of crime is on the increase. You
have almost begun to take the break-down
in law and order granted. Your peac, of
mind is shattered because you do not feel
safe any more. There is disappointment and
frustration everywhere. Everything has
changed for the worse. Prices are spiralling,
essential commodities are difficult to get,
communalists are on the rampage. All this
is the result of an ineffective Government.
A Government with all its massive mandate
has not done anything for you. Why? You
know the answer. No cohesive policy was
formulated or consistently implemented."

Perhaps you might have guessed what I am
reading from. This is the advertisement issued
in November-December, 1979 434 the party
which is now sitting on the Treasury Benches.
This is the advertisement in formulation of
which, I believe the Mover of this Resolution,
Mr. Shrikant Verma, had a hand. And then
they asked the people to elect a Government
that works, and works well. T think reading
this statement on, is struck by the accuracy,
not the accuracy of what happened between
1977 and 1979, but o* thp forecast or chap, of
things to come. The people elected the Gov-
ernment in the hope that It works,
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but the Government that came lived to this
kind of a promise which, they thought, the
people were going through. And I think the
President's Address should be looked at from
that angle. When the performance of a
Government is judged, it is not measured by
the number of visits you make to various
pilgrim centres. The performance of a
Government is not measured by the kind of
publicity the DAVP booklets bring qut every
alternate day. The performance of a
Governemnt is not measured by the massiv,
kisan rallies which you arrange through the
help of th, Governmental machinery ,nd by
coercion. The performance of a Government
is measured by the people through all these
points, through thes, yardsticks. And, in
principle, I think there are three major factors
for the people, particularly for the people of a
democratic country to measure the Gov-
ernment o'f the day. To my mind, these are, ag
stated here, firstly, law and order; secondly,
the economy; and thirdly, justice, both
distributive  justice—equal orportuni-ties—
and a'so justice in the wider sense of th, term.
Now, I would like to speak not so much on the
various aspects of the economy because I
believe a number of hon. Memberg have
quoted statistics and give data. The hon.
Member, Mr. Dinesh Goswami, mentioned
about statisticg ag to how they could be turned
one way or the other. I can take out from my
pocket a Government of India publication
giving various statistical data and indicating
how well the Government prior to this had
achieved results. But again they might be
considered as statistics given bv the rvarty in
power, by the Government in power. Hence in
that context. I wouM relate only one or two
sma'l things

First of aH, th" seconder of the motion
mentioned—I appreciate Mr. Bhandare'g
point—that thev did "°t want to keep on
comparing their performance with that of the
previous Government. ,nd from now onwards,
they ar, going to compare their per-
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formance with their own yard-sticks. I think
they ca, do well by comparing their
performance with the "Dynamic Decade"
which wag tremendously publicised. If you
recall, Mr. Vice-Chairman, in th, year 1976,
or at the fag-end of 1975, but particularly
in

1976, the Government organisations, th,
DAVP and others brought out publication, to
indicate and show the tremendous progress
made in the "Dynamic Decade". How hollow
those claims have been proved now? I will
come to it later and I will cite what the Leader
of the House, Mr. Pranab Mukherjee, said to
substantiate it. But in that very context, when
this Government has been comparing its
performance with the performance of the
previous Government, it i interesting to note
from the recordg that the Government whose
performance they relate is the very
Government which the present ruling party
engineered to bring into power. It is the very
Government which was supported by a
statement made by the President of the
Congress (I) Party to the Rashtrapati, They
brought it into power and then pulled it down
when it suited them. It i the performance of
that Government in these few months of
1979-80. And they also cannot be blamed too
much. Now, what i the performance of ™®
Government? If you take the wholesale price
index, with the base as 100 in March 1971, it
wa, 182 in March

1977, 182 in March 1978, 191 in March 1979
and when thi; Government came into power,
it was 227. And by January 1981, it has gone
up to 258. As I way saying earlier, instead o!
citing our own statistics, I would rather quote
from an impartial agency, the World Bank.
The World Bank report for the year 1980 and
the World Band report earlier have stated that
India was one of the very few countries,
perhaps on, of the four of the five countries in
the democratic world, out of about 110 or 120
countries which in the first two years
maintained an inflationary growth rat. of only
2.5 per cent, while sev-
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eral other countries, went beyond 10 to 60
per cent. But India had  this record. And
this was stated by the World Bank. The
World Bank also brought out several data in
the field of agriculture, in th"'field of drink-
ing water, about wnat the previous
Government had done. I will not dwell
at length on that, except to say one or two
points. The previous Government, the
Janata Government was the only
Government at the Centre which, for the first
time, provided masive funds which went up
to Rs. 100 crores per annum for providing
drinking water to the villages. Also this was
the only party i, power which had a definite
policy, a clear-cut policy towards developing
the rural economy and shifting the centre of
economy from the urbanised and highly
industrialised base to the rural base.  But I
leave  aside that. Right now I will  only
speak about one or two matters, and one is
about "the Government that works".  That is
about the Government that works. In one area
it has made certainly a very remarkable, very
pointed, achievement. =~ And  that is in the
deliberate and systematic erosion of all
institutions which are the solid foundation of
any democratic system. The institutions are
the judiciary, the press, the legislature and
the services. When I ,efe, to the services,
right now I am restricting myself to the
non-armed  services, the civil services, the
polic, anj the bureaucracy as we call it.
These pillars of a democratic country have
been systematically  eroded during the last
fourteen months that this particular
Government is in power.  Why i it done?
Who would like to do that? It is only in that
situation where a party or an individual or a
Government want; to move away from a
democratic set-up to a set-up  which is not so
democratic, t0 a set-up which ig more personal
oriented or what we may describe
authoritarian setup.  On the floor of thi, very
hono-
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urable House we have seen how replies hav,
been given which encroach upon powers of
the judiciary. ~ We have seen the  spectacle
ofa Law Minister s%y"g thatthey cannot
appoint High Court judge, just because the
Chief Minister and the Chief Justice do
not agree. Eighty places of judges were
vacant.  And in thig very House they have
stated, ihat more than three and a half lakh
cases are pending. We have also seen
how, whether it i in Bihar or in Madhya
Pradesh or  elsewhere, people are kept in jail
undertrials a*» prisoners, for three, four, five
years without being  produced before a
magistrate o, charge-sheeted, which is
against th, very base o'frul, of law that we
have accepted in this country. This also
we have seen and We  are gradually
expanding that. And in that context the
basic thing on which I have had the privilege

of. corresponding with the honourable
Prime Minister—and  she has  been kind
enough to send me replies., sometimes
in detail, sometimes not gj detailed,

sometime; clear and sometimes not  so
clear, sometimes; times perhaps difficult for
me to read or understand—is the question of
the behaviour, of the police in thig coun try,
particularly i, a  developing country, in a
country which still has a history of a thousand
or two thousand years of feudalism, of
princely states, of a kind of caste  system,
which deprives a certain class peope,
those who are lower and weaker are
always frightened by those who are i,
power. In such country it i$ much more
important than in a country like England how
the police, which is an arm (f the.
Government, which is there for the
protection of the people, conducts it self.
And in that context it is an extraordinarily
sad  state of affairs. If [ wa, away from
India for a couple of year, an® if I read or
heard of what is happening in this
country, even when I am an Opposition Mem-
ber, the party in power may be the /  one
which I am against, even then
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I would not have believed that i, the land of
Buddha and Mahavira, in that land, in a land
where such epicg have been written, a land *o
which  even today people of th, West look,
to get some kind o'f solace, some kind of a
higher salvation and direction, in that
country, today human values have been so
degraded, have been so eroded, that the
lowest person who needs protection is the one
who gets th, worst end of the stick. And this,
Sir, iy not metaphorical. We have seen in
our own experience how the year Of the
disabled began by I&thi-charge and firing on
the blind; only two days ago we have ead
how a man who is disabled, i; beaten up by the
police, dragged out and beate, up on the road,
we have seen and heard stories of more than
thirty forty people whose legy have been
broken by the police, in th, police custody. We
read such storie; everyday. We read every dny
+"°h things. Today's paper, on the front page,
speaky about  the rape of a ten year old girl.
Today's paper also indicateg on the front
page about constable; or sub-inspectors
being suspended or accused of getting
women and torturing them in police stations.
We have  Bhag-Banaras or Bhagalpur. W,
have Bhag-pet incident on  which so much
of heat was generated and for which so much
defence ha, been made. There is the enquiry
committee report which i, an official
publication. Some of the opposition  parties

did not go and give evidence befor, the
commission. Still it has  brought out what
was done to that woman and "V three people

were killed in broad day light by the
police. This i the country where ~ even
lawyers get beaten up in the court
compounds. This is a country where district
judiciary association  members—this is
something which you must take note of to
realise how grave the situation is—go on
strike.  Thig ig a country where policemen,
in uniform and without uniform, shout
slogans. This iy a country where we have
encounters between the police and the so-
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called dacoits resulting in deaths or A, B and
C—the so-called dacoits, One does not know
h°" many are real dacoit; i, these encounters.
One example wa; raised earlier. It i a case in
Meerut where four grown-up sons of one
Basheeran were dragged out by the police and
shot dead in December last year. Thi; wag
described ag an encounter.

On th© economic front people are not getting
any better, whether due to price rise or i, terms
of opportu« nities. On the other front we
have so degenerated the police, ,nd I am not
blaming on y the present Prime Minister for
that. What wag mentioned in thi; afternoon
about the police attack on Congress (U) volun-
teers is a case in point. The Police have done
the same thing whether Mr. Charan  Singh
was the Prime Minister or whether Mr, Desai
was the Prime Minister or Mrs.  Gandhi was
the Prime Minister. Whoever might be
sitting on that bench is  to blame, but the
person who hag sat there longer has greater
responsibility. Whoever is sitting there, the
attitude o'f the police i* to kowtow
absolutely—almost  slavish to the power
that be. To th, rest of the people they ar,
brutal. If a person is defenceless, go thg whole
hog against him—whether the person i a
female, child or old man. Beat the hell out of
him. To that situation, there is no. referenc, to
it in the President” address. I went through
it carefully. There i a passing reference to
law and order though the 1980 Address
speakg of 'keen desire that the deterioration in
the 'aw and order sector as well a, in the
economy should h. halted and reversed. In
the th -* or second paragraph of 1980
Address some  reference to law and  order
wa; made. It i, from thiaangl, that
the performance of  this Government },
the last 14 months ha, t, be examined. In
that  context I will refer  only to one more
point and I will be done. That is in the
context when we talk of one ojf
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[Shri Viren J. Shah] the most under-
priviledged people. As you know, we hav,
under-trial prisoners in our jails. I am ot talk-
ing of political prisoners. Even from the time
of Tilak and Savarkar we know their
difficulties, whether they were in Mandalay o,
Andamans or here. But they wer, political
prisoners. They had deliberately decided to
fight the Government and go to jail and face
al'. the difficulties. I am not talking of them.
Please think of thousands of those non-
political people who are in jail 'for several
years. | have taken it up when ou, party wag in
power. It is a sad state of affairs. 1. have taken
it up with Mrs. Gandhi earlier when she was
Prime Minister and later also. Look at our jail
manuals. In Tihar jail th© 1915 jail manual
rule; govern the conditions of the under-trial
prisoners. They are maltreated and beaten up.
We have some cases before the Supreme
Court. There is no reference to that in the
Address. 1 have given some 30—40
amendments. I have given these amendments
showing where the President has failed. But
these I thought, wer, some of the point; which
perhaps should be mentioned. And, Sir, at the
end, I should "ike to submit one thing. The
time for all the alitaig is now over. Now that
you are well established in power, now that
your intra-party political squabbles seem to be
receding somewhat, unles; you want to keep
them boiling, now that you claim that your
granary is getting full, now that you claim to
have more coal and more production of other
things, please now consider starting t, Govern,
start giving a Government that works and not a
Government that falter; at every step. Thank
you, Sir.
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[T T a7

7 fam wife #w wrm owfe
UEE R AT WEE @ | WU
T @ A famr aefwem & oW
sSfrd TR A -

FAHRI FH ERfessr AW
Aed 2 f&F gwra wwmeR wfaw
a wfes @@

5 qT Ho WE | Ha #
sTow@ § |

Wt AR EAW @ (I

) g a1 @\ EAEA

st TAWZ aAEE - AT FEd
i f& g owg 1 W faven §
foro g @ # Sfew # qen
sgar g f& swar et & T
HOoWW @n oA Fed W ¢ @
oIz A feen Swoann o oA
difeat faer swme a1 491 1 @

IYQAIE HERT, W@l aF «1 0%
UTEL FT G4 2, 7 47 97 g
o T gae faind 2a & wwAm aEe
# qudT 9w g fF @ 4 W aw
Fama ¢ & aza W S g

[RATYA SABHA] on President's Address 340

1§, whfaai g @ E, wE g
W E T oA W owWag a&w %
ST ¥ ATE F UEEC g, oW
ZHTL T9l & o7 Uvg HrsY & feezw
Fed & a4 u AT 9T i1 AvE F
2§ | UE Al TEANTE ST g
Z 917 ga< qifafesT arawaE 2
qifafeda 9¥ ¢ F HICH ar Wi
gt foa morsio § 43 ga g wie
ST | wer &1 g § M foaar s
aaTe faa o7 e mg Wi s g9
FOT w1 74T &, I AR AT aew 0
ZAT T E | o aifafede vsiEwe &
T & WTH WTAR T AT AW E
T W & a1 uvE wrET & fewed
& fan, #ww TEN §1 aga™
e F fdm ol V6 & AEE
fraoma 2 faonedt s & @ faa
wh oz &1 1 @ W@ uw @
UTEIAA F1 FA1T Z | FHE HHT &0
afearzar of gwTT "W W O 1 am
FIOU § fF gWT7 &M W oHaET um
gz & fau s¥Ea =l ad
foadt 2 ¢ W Ad &, 9 @
faazo i agi ¢ sl faewardd
F FTOT UF WIEHT aTeq EIFT swAl
FAT &, W FEAT §, qEAT @ AT
A@l @ | ag g qdl 96l g
O AW W W SHEL ™ AT
0z WY Fgd @ | Twg @
Afeay, &% WE S MIE am-
st aedl W dsq g, 6Ee & A1
1 @1 02 sy F1 faww ww@ g,
F1E SATT aCE AT oA EA @ fw
farer da1 graT g waed Wk faam
TS ¥ Agar | g oW fEae
@& WEE H OAAT AT | WA W
T A &t "1 g f@ #Ew e
MNIFTA Wk fad AT 00E WIS
foa® grasifuE g g, & & @
am % qofiefa | 99 as wF 3ae



341  Motion of Thanks  [24 FEB. 1981]

maﬁmrm@ﬁm
U¥ 3TET 3iF ARl gnn | wifas -
T A qGT AT §, AT
fagwar o ga wm g HiT
THfaE  faawar sEET WA wT
2 1gramd S § & sEsr T
fre, 7T fosr o @ e arfa &
W?lga"rmhirar.lmqm?
gz fafema &q @ @gm o 39
ﬁ?lfﬁ'«mmw#@r%
s § fau a@gd wsw ) w9
x

3’1151 &

oY I & & a9 KT ALATT
T AT A AF AF &7
aar |

FTHATEAS S,
w wfadamer F m
qeaed WA faw

¥ frc mar £ 1 wAfe ¥ Fem-
mfear & wgsr a0 faar g @w-
ﬁﬂ,%ﬁm;gﬁwt ﬁ(

q WUA A8 A9 91 @1 E | FIr
¥ OIEFT A4 A9 a4 W1 F | W
Al avs ¥ e guE 1 ad W&
HM & 9" 10 T UIH A9 ¢ |
UF UEH  gW  TAAT  wfegwwr g
faaedt wfag awr aw @ fgafowmr &
geaE {8 o oar | g aaa F
6 0 EITT a9 WIS w19 F 919 § |
AfFamT gzq q@d ama TvE WA
faeaa § 7 @@ £ | wHF qW 04
¥z @ fraw wrem ¥ oag Agfera
g=w o AEs fES # g &7
awal g, & & fadw F1 3EARE w77

|

on President's Address 342

THAT 2 1 AfET T AT X qrea 7
Fgd @ 98 ¥ 1 wwdE, || oA
qffam A9 g g oA
dt7 e gt faems aifaw
&\ UHr AT 9 g Ay 7
fF agr az fafesa =7 & =9 a9 9«
91 zrl f7 Zw &1 g few oaw
q gy 9, Ta fav gw s w5

ITE, @ AR Ig & wifea
ZEA IE A4, Fg A€ & {7
Hwzd AT g, |1 I AT wE A
g% F  HET W AT A UAdm
wan fo awdlt & seaar gAT 89z
& 2 o gnd wa e i e gfa 1@

THe THe gio —3 FAT FT TAT
6 p. M. FIEAT HOTET R WA A 0

B FIFI AW G478 AlFA AN
BT wIT TENS | WA SEIH AT AT
fe za aw § AET w1 faiezdE b
U (5 - S U R+ S

qUaT T FE UG
‘HT |

ZA H Faw [fF



343 Motion of Thanks

[+1 TR a1R)

G AGAE & AW 7 Wi
ToATeEAT qE F, THE AL TR A
T w7 gFar | w7 & e e
¥AM T A § A I Wi
T A R 1 Wb AT WA
w4y wre fafvee & #iew
gE 1 TWA g7 ®%war fudr g, ¥®
F24 W fa0d qd & W fgEed
¥ afew g ame qg0 FEA 5T
1z

o
Sy
3

|

Ecal (i Y A A
T AW ¥ AZ g &A1 § W AT
77 4 f§ o7 A WIAEA A0 & Hral-
w ) gAATE F1 @ FC AT S5
oy fzepemm § & fmEE @ a=mr)
7 fegemm @ v gaaler §
i IYated A8 g fF oA & 10
i gga (g2 WREET ® GE S
feqAaT T FT AT W@ A H
fzar ar w1 f&C To wHe Hie
T VT IH TEA & ATa9E
THEHT & AW WA J9§ @ J
fr 72 s 9@ 7 g1 ) WA
rar i 96 wENfREE & AP q
fgrgeamr &1 o1 =& ar fow g0 &
g7 ga Ao WA 4 =t fam &
wert & #w fmar fFoag oAt
oot § | TwwEaE W ag &
A59 F AT A ma“malqgf
leu?‘frmfﬁm?ﬁ-q
guegda € 1 A W HeRad
& gardr wifd &1 W ¥ AR med
st & @

[RAJYA SABHA ] on President's Address

|

344

7 o wgA & faq fafew owdt 7
F1 qo UAo Wlod UF WEAT I
frar o fwft afrs A1 o S
wE WY @ Ty 4
uezsiE s o F| A J9f &
g #ew 1 wur fear w@wo
T wEE 4 & & g |
wErA w1 it aw g
WA A AT A g
sifgr f& €a &8 &1 ger fear
S W oEE fam W GgE F% wme
mﬁﬁa’ﬁ%ﬁ' wa
937 T FFT & | &M 43 ¥
gfd &€ §Fd § 1 wgEe & gfy
FCRTT & 1 wweT ford ey o
w1 war wifgn ar wy,  geref
qET T awer v wai wmrt afew
Fedll wrga g o & 6 o & Fi
aor § WL aT &4 @ S ag e
A § T AL F FAT T Y a2
T & fau gl g% s i,
< aon we frar & v fgafem
it Fe, il 77 AT I |
T AT AN @I E ¢ Twaa ¥ T 8
w1 &, 7% am i & folr 78 & fr
TIT W A AEEA §, AEFT o
FT T & Iaw N8 I A awd g |
F at wg, wreanr S & @gw fr 3
Tl 9T A= ) A A6 A
T 4 frar v A & | it W e
& fip Wty s qTET @ EE e g,
T Fn g § ) A of v g
AT |{T O § fn Ao ® aen
¥ fow g@ & 7@ fraio afafr @1
ATV AT 4T AT F1 FERTear fir-
o & fore, v 9y g wT AR a8
AN & T8 § aite e & fraar
A Y qTH o Ay ar & g
wreat g fr gz difafera adf & it
#1 wifed, ang 7 ffr o 27 ¥ &F Q&



345

rarad &1 |1e famr &1 o, Fer
qfET 1 TW WM & AR & T
qreaToY o T 731 42 gu E @ @ W
T FT TA FLCF AT AR T AE
& gl @1 fadm = § f afo
¥ ol gu Wi & 3w eREIAT
T {0 TEEE F F 00 7 TRiagE,
#e forerr fadir @3 gu &1 42 fore
o faer o @1 g afwr gt & #e
AT e £ wwar fgera w@i o
oA T w2 fTar, wwEr qrEf
T w2z fon fF oy gwde T €

Motion, of Tluvnks

St q TOT wEIO (AT )
AR FETE YET AL, (enEEva) arr
HHATT GreaT S A 2718 o4 a1 |

Wt TWEE F@E 0 AE o4
ARl & | W quAr T § Figw |
qifafesar @& T 99 gy #1 e
7EN AT\ ;AT AT WY T FT F A,
TATE AV T A, AAATE AT F At
¥ g% fEw Z@T 47 fF F areEm w7
T AHH &, A T § o amaa
dowT F dwar &< 3 & a1 foraEaa
g q aor o a1 THE T w7 Ew
T & WErT F growi w1 afaee
FAAT| F AR G S@ §
At TE &1 F gned § W & I
T &1 Fe aE 7 gl ¥ fav,
et & faw st fear ag feer
qUET & AE a1 wver aere At Seolf
St & famarrr oft 2 & ==t & v feaer
o, ¥ wht a1 qE FEAr A g
AT OF USAEIEIHE §F G ¥
g =t &1 {5 Fe F9Er dur 36
fefe @@ #@ie @it &R 437 )
GAFT WTHT AW A4l § fF &7 Ani T

|

[ 24 FEB. 1981 ] on Presidents' Address 346

frvam faam ar f& foeer awi & @
2 3 @ SN JOAT HUAT THT FOH THE
& TR ATHRT AT FL AT F 10 (T s
FAT ggan & fediome daere #7 foraw
Fifrdr &1 foEm s TEEr £
7 ford Fodt vy § ARew-uw 3T
F fesroawa § ey @var g a1 Iw oaw
¥ gw Wil & ami w1 g ar f8 o
dar ot s fw 70% & wiw
FHET F GAT STHT AT AT gw oo
Fod woEt s fewa & a1 e &
Tue AT § AT AGT ATEX e Ff@q
fr agi foemr Wz gmT @, v THe
gar & o adi 7 feam @i wd, feas
AETEAT 3T & WA | ANF TE |
wg faiedt qiEf & 4 ook w9 7 2,
# st g o w4 fear gart @
TAT F qE TAAT AW TE 4T AT
o it e AV e aeE gz w
anr F &1 W faar, fasmen 7 5=
#r & var & F v g qwog 0 ow|
Iegi WIOE "9 F Feqie fawan, 3 S wr
o g & T wge # W | g
I H TH WA FAT UF AT A T
T w1 ZZ1 g fEer & awm g
fedr faeeft amlt 7 fowmm o7 fF
famm &t F AT AE & TROT T 09,
fawdlt Zrea am & fowrrer 9, W@ AT
afsa o @ o< 43 gu & wrvae
fag fr, wars ot #w geaoft o, S
Faa« Tl e v & A" ad@
FIH A G & | T ATH qEAT g
% t% wegfez ot & awr wue e o
AT AGAT AAqH @ &, Al qAAZ70 &7
ay al faaet & oa W A 2
ar T T4 AT fewr FmEe qE 9,
AT AN WY FAA F9 F 1 gW woAr
GaT TR feami w1 ae # Gar
faar | s dar FET-w L FT AR AT R
2 1mer #q w0 O wEfagt 51w
aae ¥ fzar wreww foan, aww 4



347 Motion of Thanks

[47 Traraes aTed|
7z aar faar 2 9 w7 5 g, feer

T qEA 20 (|AAT F oA
T .-
E ]
TYTAETS (W famear A

qTvg) AT &Y |

o1 TRIAFE q1E 0 HEBT AT A
ofafera ardady amaa # .
(egrma) wmy qifafewa wrefad
AT & aTT T @ e @ a s
arE & e EE T qo 7R
wafaama g17 faear & mm Ad faear
7 oafa & | mifafere odl F fan
arzfearsl, gwrw W gifad g
@7 TEAT A1 WA 9] g ) R
aret & faet arE 77 faer wew A
(| aE)

FrrarAE (6 fameas Aig ar)
a3 AT Y |

oY A ata® o ASE1 AT 2 )
BOOA WUk AT A A G491 AT
Al g @ oft divg |, nw A vw
TE G=E A1 FA, Afgm ar g7 w9
w1 o wfea . wemf stoF
a7 AW H T @ &1 949y
71 41 fF 7g wvzeEraEg o A
TEgnE e ANl AT EUE ..
(emaTA) A A wra s
o Far fRar ¢

TTHT AT ERT ATEATO ST, HA
av qer a7 f& fagre 1 s« 0 feaa
v fawast §owie faea qai g
27 T SR T ITAS AE SATAT AT, TN
AMmAgTf g am T w @ E 7
za¥ feu o &, oF J1 qwmae

[RAJYA SABHA] on President's Address 348

AT Z0L AORl SIfeqd | 99 A
430 T OF §21 THE A1 9C 994 qAAN
... (maqia) syfeae dfaez faas
9 F|AaT § ag a1 wifes § §3a 0w
2T A zn 434 faa-faa v, arg-anE
%2 | F q °E a SurEr A 437 WK
foe o5 AT | (|7 #1 92))

a7 & wafafqeifrg fomreq a7
Fat F1 g T §

Wl W TEA Wy o HA A
TEA AT, AT 97 § |

1 CWTATE TR ¢ B AE-d
g FFAr wgAn g e ot oefafregaa
2 AR Ag AT AT 2, qZ AT AT
FT, 98 WAIFEfET T | AZ IF BT
ArET AT A AT | AZ T AT AT
2 W AT F AATE | AT AEA A
a4 g {5 g o sfafreiaa g,
TAFT FATT FAE & AT qrAFT AT
qTEd g, A7 Z1A7 TifEw | g T area
w1 g qemn vsfafaed e gt &,
A qfeaqq w77 1 F=T 2

AT Aty & syfEwa ¥ faea W
of w18 F9d g1 7 fF oF-oE waiT
w7 AW ¥ A% oA fafaw T & gar
2, AZEY, W7 OF-UF I F AAAL
w1 A, AT At e g
fafoiz we w0 o9 99 AEA FE
¥ 42 uw 927 6T 9% qE 9T T4
S Wi A aga w11 o 9F faay
TF wv % & gz fagae g
@ |

ol g wfafagma §—-ow
rze foewr oF faa @ s1er faere
&1 T A1fE, UE-57 WA H 0R-0F
FIEA UF 2AT § FAL 2 T AET |
g fan  usfafeefen femrsd o
srE & | 8 g fa sreaofi ofr off o



349 Motion of Thanks
AT F1 94T F4 AT AIA T4 a0 71
e g 3o o mefafass foy e
FHTA F9AT AT |

ET A F A d ofY s ST
T OWEATT K] AW FAT Z |

ft waTA THiy GA ATFTT
grrET F ot awad arEqmiT A7 7 7

SHRI G. C. BHATTACHARYA: (Uttar
Pradesh): Sir, it should be the turn of
Independent Members.

Fagamea (W) fasTeaT am
gregg ) © AT AT H Y F AT @

SHRI G, C. BHATTACHARYA: Sir, I am
only pointing out the procedure which has
been followed. On this basis, it should be the
turn of Independent Members. Shri Sitaram
Kesri ha, said that two persons have spoken.
We have one hours. Only half-an-hour ha;
been spent. Another haW-anhour is there.
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SHRI G. C. BHATTACHARYA: Mr.
Vice-Chairman, Sir, I oppose the Motion of
Thanks because the Address does not reflect
the reality of the situation. Sir, We all
boycotted the Address because the
Government which prepared the Address is
anti-labour, anti-working class and also anti-
farmer.
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Sir, there is failure on all fronts. While
dealing with some specific questions, I lik, to
join issue with Mr. Pranab Mukherjee, the
Leader of the House, saying that the
economic situation is really serious. I agree
that the economic situation is really serious.
But T would like to question whether they
«ire serious enough to realise it, to thr-'k of
ways and means for solving those economic
problems which are eally serious?

Sir, the accepted economic policies of this
country were planned development, felf-
reliance and all efforts again: t the
concentration of power in a few hands. If
these policies are time-tested, let us see
whether these time-tested policies are being
followed by the present Government.  Sir, the
July, 1980. Industrial Policy Resolution has
struck at the roots of these accepted economic
policies. This Resolution has caused all
these  problems which we are facing, which,
they also say, are serious. What i that resolu-
tion? In their Resolution, Sir, they have
allowed automatic expansion, also
regularisation of excess capacity and hundred
per cent export. With these policies of
automatic expansion, excess capacity
regularisation  and hundred per cent export,
how can you plan? No plan.  You have
put the Sixth fire Five-Year Plan. In the
National Development Council, Mr.
Mukherjee rather blamed the three Left
Front Governments because they did not agree.
This is the Plan which has been accepted,

and if the three Left Front Government
have opposed it, they have done a right
thing. Sir, because with excess capacity

regularisation and automatic expansion  no
Plan  target can be achieved. You
cannot fix any target. If you fix some target,
the target will either not be achieved in some
specific areas or will go up. So, how can you
have both together, the planned economy and
the excess capacity regularisation and also the
automatic expansion. It strikes at the very
root of planning. I do not know what pride he
was taking in this sort of planning
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with  this ecoomic policy. You are
challenging, "Is there any economist?" But if
this is his economics, I would say he is not
aware of the A B C D of Economics.

Sir, he was challenging on another ground,
the ground of self-reliance ana concentration
of monopoly power. You are seeing the
Economic Survey. In that Economic Survey,
speaking of hundred per cent export, they
have diluted th, MRTPA, the FERA etc. Th,
MRTP Act which governs the monopoly
houses, will not apply to them. What will
happen? There will be more concentration of
the economic power. You will say that export
is necessary to meet the import Bill. But I find
that if that is necessary,, this evil is coming.
But is this the way? Do you allow hundred per
cent export with the dilution of the MRTP
Act?

Then. Sir, self-reliance. After striking at the
very root of planning, if you have allowed a
free market economy, how can you have an
independent economy? This development,
this industrial policy, will lead to a dependent
economy. If the economy is dependent, how
can you have self-reliance? Therefore, with
this Industrial Policy Resolution they have
wiped off these important accepted policies of
planned development, self-reliance and
prevention of concentration of power. If this
has been done, then as I have said, it has
struck at the very root of planning. Then
planning also goes. Therefore, whatever you
say must be backed by action. But what action
have you taken? It is only offsetting the whole
thing. But you will not say that.

Then, Sir, h, was making another challenge.
He asked, "If you pay remunerative prices for
the farmers and if you pay more DA and
wages to the workers, how can you have
cheap consumer goods?" Sir, you are a very
experienced political and social worker and
you are acquainted with realities of life.
How many middle-
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[Shri G. C. Bhattacharya] men are there
between the producer and the consumer?  If
you take any single consumer item, you will
find not less than five or six middlemen.  So,
are remunerative prices for the  farmers or
more wages for the workers coming in the way
of the consumer, Or are the middlemen
coming in the way? if  Mr. Mukherjee
knows the ABC of economics and if he is in
touch with the realities, he would not have
challenged us like this. Rather it was most
childish. Itis the middlemen who are taking
away and nobody can tackle that because the
middlemen's money is required. = Therefore,
what is important is to tackle these = middle-
men. Sir, till today the distribution system
Is not streamlined. That will at least curb the
middlemen. So- that policy they will not
follow.  Even in the Kisan Rally, the Prime
Minister said: "We cannot give you
remunerative prices. ~ Why? Because if
the output price goes up, the consumer price
index goes up and then workers will ask for
more." Sir, do you know what is
happening? Sir, with  the amount of
money that you used to spend about even six
or seven months back for your monthly needs,
you will not be able to meet half your require-
ments today. This is the reality Let us not
talk big or talk in political and other terms.
Suppose a person was spending Rs. 500 per
month. Today with that amount of Rs. 500 h,
is not In a position to meet his requirements for
the family for even 15 days.  This is the
reality.  Blaming the others is, of course, a
political game.  But if they really want
those problems to be solved, they will have to
make sincere efforts t, solve those problems.
My friend Yadaviji is not here.  Just now he
said—sometimes he says the right things—that
the law and order situation, whatever be the
other social maladies, is due to the dominance
of the capitalists, disparities and other
things. He said that due to disparities, all
these things have come. It is right. But may I
know what you are doing? Your policies are
increasing regional  disparities, inter-
communal disparities, even inter-family
disparities in the
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same mohalla, in the same villages, because
they are leading to concentration of economic
power. As I have said, whatever safety
valves  were there in the First and Second
Plans, are being taken away now. Those
safety valves—FERA and MRTP—you are
now diluting in the name of 100 per cent
export and regularisation  of illegal capacity
and automatic expansion. Then I come to
the political aspect of his argument. He
talked about authoritarianism. The question
here is this.  The Law Minister  said here
that jt is not even in their thinking—the idea of
presidential system. When we asked when, if
it was  not in your thinking, if you were not
anywhere near it, why you did not stop the
debate which you yourself had started,
what is their reply? The debate was not
started by any of us on this side. You have
started it, you have called a conference. You
did all that. So, when we asked: Will you,
therefore, stop this debate? he said. "No, the
debate should go on". Now, whom is he
trying to befool?  Debate for what? He
asks: Is this system perfect? If the system
is not pe™ then, tell us where it is not perfect.
Tell us where  due to som, defect in the
system, you are unable to solve any
poblem. Show us some defect in the system,
how it is coming in your way.  Therefore,
Sir, you can kindly see the hollowness of this
argument of theirs.  If you ar, not going to
stop this debate, then naturally it creates
suspicion. If I am not wrong  if my
information is not wrong. Mr. Bahadur, a
Joint iSeclretary in the Law Ministry, has
been attached to one Mr. Mridul, an advocate,
and they are working really on details of
some form of a presidential system. Is it
not true?  You may deny it or you may not
deny it. But they are doing it. An important
Chief Minister, the Chief Minister of
Mabharashtra, a very important State of the
Union, is saying that by December the
presidential system will come.  Then what
will the people think?  He is saying this not
only outside, he is saying it in the AICC. On
the one hand you say you are far away, this is
far away from
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you, not near you anywhere, it is not in you,
mind, and on the other hand, you go on
issuing statements like this. Naturally it
creates doubts; it does not satisfy the people...

SHRIMATI SAROJ KHAPARDE: The
Chief Minister of Maharashtra did not
mention any specific month at the AICC.

SHRI G. C. BHATTACHARYA: He did
not say it before the AICC. But he
mentioned it only a few days ago
elsewhere. Iam only saying...

SHRIMATI SAROJ KHAPARDE: You
are saying that the Chief Minister mentioned
a specific month in AICC.

SHRI G. C. BHATTACHARYA: You
may see the record. I said he has given a
spcific month; thereafter he spoke about

the presidential system at the AICC. He
announced the mo,th of December somewhere,
not in AICC itself. I did not say h, aid it in
AICC. But he did say the month, wherever it
is. If that, is the position, then, what is the truth
in the position taken by the Leader of the
House? Thereafter, what is the political
situation today? Was there such an unstable
situation in this country since independence as
it is there now?  Take any section. My
friend, Saroj Khaparde, ,ill excuse me. [am
not justifying any oppression of minorities or
Harijans, wherever it takes place. 1 condemn
such atrocities wherever they take place.
But you should also realise what has happened
in Moradabad, Kafalta or Gua. You
cannot ignore it. I do not want to blam,
anybody. I am not here for criticism
sake. 1 am only appealing to you. Iam
only asking whether these things add to the
stability. What is happening in Gujarat?
The Gujarat situation is very dangerous; it is
fraught with great dangers. Some Special
Mention has been made that there axe
countries, there are outside forces, which are
trying; ;ome Members said Mabharashtra
Harijans are becoming Muslims, there are
attempts to convert Buddhists into Muslims. ..
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SHRI G. C. BHATTACHARYA: Please
try to unaerstand. There has been a Special
Mention here. 1 am only saying there has
been a special Mention. Somewhere it
appeared. Whatever protest you may make...
(Interruption) Even Congress-I MPs say that
there is nobody to hear us. Harijans' property
will be looted. Harijans' houses will be burnt.
Harijans will be killed. They will have no
place to go. They will have no protection.
There is nothing to protect their life and
property. Where will they go in such a
situation.., (Interruption) . I am not criticising
anybody. I know you have fought for them.
Shrimati Kapadia you have a'so suffered. Now
it is spreading to your State also...

SHRIMATI SAROJ KHAPARDE: I am
not Kapadia. Are you addressing me? I
thought you were addressing somebody else.

SHRI G. C. BHATTACHARYA: You are
Khaparde, not Kapadia. What I am saying is
that some Special Mention has been made on
the subject. Is it very impossible that what I
said will not be followed? Then the v/hole
society will disintegrate. The country's
stability will be disturbed, if these thing, are
allowed. Political stability was never so weak
as it is today. Political instability was never so
deep as it is today. If authoritarianism comes
in its ultimate form, nobody will be able to say
anything. Before that, symptoms have to be
fought. Otherwise, authoritarianism will take
over the whole country. What are th,
symptoms? One symptom is suppression of
opposition parties. And there is threat against
those who are supporting opposition Parties.
The other symptom i'; that the entire media —
AIRI and TV—are gaggeds. I do not demand
any special favour from these
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media. But the official media should reflect
the reality. If opposition parties do wrong
things they should be criticised. If they do
something good, that should be said so. Even
parliamentary procedures are diluted. All
these symptoms have to be fought even now.

What about our moral values? We have
inherited some moral values from ancient
times and even during our freedom struggle.
Later even during the days of Pandit
Jawaharlal Nehru these moral values had
some place in our society. Now we see a total
erosion of those moral values. Again 1 am not
blaming anybody for that. If the moral values
which had been built up in the Indian context
and which have a history of thousands of
years are completely eroded, how can there be
stability for our society?

We talk of credibility of the Government. I
do not know. You can And out what this
credibility is in cities like Bombay. There
they will tell you that this Government is a
Government of the brief case. Who is
responsible for this?

With these words, I oppose all the
disastrous policies followed by the present
Government. I say all these policies should be
halted. And, Sir, they should go back to their
earlier moorings which are the Gandhi-Nehru
framework and that is the only framework by
which this country can be saved.

SHRI P. N. SUKUL (Uttar Pradesh): Mr.
Vice-Chairman, sir, I rise to support the
Motion of thanks on the President's Address.
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TAATIENA 5T F4A & WA g g 5

Mr. Mallick, I will
never a low you to speak. I have not disturbed
anyone and if you are going to do it, I
challenge you.

SHRIMATI SAROJ KHAPARDE: Very
good.

SHRI P. N. SUKUL: You must hear me
very very patiently. I have switched over to
Hindi only for your convenience, ~
swjrpnrsr  STftetf,



365 Motion of Thanks

W TE w1 AwWaoAr
era S SR LA S G S L

FWT AT F7 AT AARGT & ( dw
Fq4 AW N 1 R X OF WOTTETA

fraroaTT & AT 9 | AT FATR
i AW 4 | WA rﬁ‘*""ﬁ g“'itm az

‘nﬁ’w I "Tﬁ'ﬁ’ 7 7 w0 & oAl
IAT AE A TAT WA A =r§r

afva e fag 3 6t @ ) e,
forr, ey A@q @ AwH A
mfgﬁ-: 31z WFI TF' | '\'}FT-T
Sy long as Mr. George Fernanaes was in the

Cabinet, he never said that bonus should be
given to all.
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It is not a mean achievement; it is not a
minor achievement.
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This is real Congress culture.

SHRI GULAM MOHI-UD-DIN SHAW
(Jammu and Kashmir): Mr. De> uty
Chairman, Sir, on behalf of the National
Conference of Jammu and Kashmir, I want to
say something with regard to the President's
Address. At the outset, I would submit that it
may be the Janata Government or the
Congress Government, our relations ever
since 1947
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have been very cordial with the Centre and
we want to maintain all cordial relations with
the Centre. But there are certain truths which
it is my bounden duty to speak here in this
august House.

The first thing is with regard to the price. Of
course, we have been watching the
crossing of swords between the Treasury
benches and  the Opposition. And we fail
to understand what is the idea behind it. If
you say that during the Janata Government
there was corruption, there was nepotism,
there was favouritism, or there were high
prices, that is no consolation to an ordinary
person, to a labourer, to a poor  person,
who wants essential commodities at low
prices. We are not concerned with
statistics. =~ We are not concerned with
figures. YQU may quote figures. But an
ordinary preson is not  concerned with them.
He gets no consolation from the fact that last
year the prices were so high and this year they
have come down to a particular percentage.
But what we want is the supply of
essential commodities  at lower prices. Mr.
Deputy Chairman, the other day I was in the
Super-Bazar at the Parliament House Annexe.
The person at the counter said to another
person, 'If you have  no ration card, don't
mind it.  You can get sugar at Es. 7 a kilo
without any ration card.'" 1 wondered over
the state of affairs. ~ Why should there be no
ration card for every citizen? That is the
first point. The  second point is,  why
should sugar, if it is sold at Rs. 3 per kilo, be
sold at the counter in the Super Bazar
maintained by Parliament at Rs. 7 a kilo? That
arithmetic an ordinary  person cannot
understand.

Now the second thing is, of course, I come
from the Jammu and Kashmir State. Lakhs of
people visit that place even in winter. And
they testify and give a clear understanding as
to how the law and order situation i
prevailing there. It i, a fact that last year,
our Chief Justice, Mr.
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Chandrachud, visited Kokarnagh, a hill resort
in Kashmir, during the vacation of the
Supreme Court. He was given a hut in a
jungle. He called the SHO of the concerned
station and asked him,, "What about my
security arrangements?" The SHO laughed at
the idea and said, "Mr. Justice, there are no
security —arrangements for any person
whosoever he may be why stays or resides in
any hut in a jungle or near the river." It is
because there is no> question of law and order
problem there. We have absolutely no law and
order problem there. It. is on record that on the
26th and 27th July 1980, there were some
military men who created a situation there. We
need not go into th. details of that. But
throughout the night there wa, loot, arson and
killing of innocent persons. Our Chief
Minister, Sheikh Mohammad Abdullah, the
great leader, was in Lal Chowk Srinagar at 2
a.m. in the morning just to see that law and
order was maintained, that people did not go
mad if there was anything from the side of the
military. And the situation was controlled. It is
on record that one MLA, Rashid Kabli,
received a bullet in his arm when the police
wanted to maintain law and order in a Muslim-
populated area when there was reaction to
what was going on in Moradabad. As for the
rest of the country, we have to hang our heads
in shame when we see Bhagalpur, when we
see Baghpat, When we see Moradabad. And
now there is Ahmedabad, Who is ruling this
country? That is the basic trouble. Who is
ruling this country? The popularly elected
politicians or the indoctrii ated bureaucrats, the
civil servants or the police services? Who Is
ruling this country? We see policemen going
inside a jail in Bhagalpur and undertrial
prisoners are blinded. If one is a criminal, he
shall have justice at the hands of the court. The
court is there. He is to be prosecuted and
sentence” or acquitted But what happened
there? If he had been blinded outside the jail,
then it was
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the duty of the police—as they say that some
mischief-mongers outside the jail had done
it—to lodge an appropriate report against
those persons who, they allege, had done it.
The matter now came before the highest court
of the country. What are we seeing now?

As far as bureaucracy is concerned, it is
now interfering in Aligarh Muslim University.
Of course, as far as Prof. Irfan Habib is
concerned, there can be no two opinions about
his statement that he being a dean and
sometimes a provost of a particular hall, ought
not to have said what he had said. But without
any rhyme or reason, the district magistrate
goes and has a police established there and the
University is closed. The parents and the
students themselves cry hoarse that as far as
the University is concerned, it be reopened;
we appeal again to the authorities that as soon
as possible conditions be created so that the
University is reopened as soon as possible.
Don't look to what the bureaucrats have to
say. They give a version that suits them best.
And it is fair and essential to stop them from
creating such situations again and law and
order situation should be restored at the
earliest.

As far as foreign policy is concerned, we
fail to understand why we should not call a
spade a spade. There is aggression, naked
aggression, in Afghanistan by Russia. Russia
is a friend, no doubt, of India. It has helped us.
But that does not mean that if a crime is
committed by a friend at our very doors, in
this very region—if Pakistan goes, if Nepal
goes, or if Bangladesh or Sri Lanka goes, if
they are in any way victims of any aggression
from any quarter whatsoever—India should
assume or adopt and ostrich-like attitude, that
we are safe or we see a friend in Russia and
they will not attack us. When aggression take,
place near our borders, it is our bounden duty
as a
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non-aligned nation, as an honourable nation
as the biggest democracy in the world to raise
our voice and say that it is aggression and the
Russian troops must withdraw from that non-
aligned country leaving them to settle their
score among themselves.

As far as other points are concerned, I have
only one point. I am not provoked at all by what
a member said about succession in Jammu and
Kaslimir State. I am not sentimental either. My
friend here has drawn an analogy of Rajiv
Gandhi and said that toe question of succession
has arisen even in Kashmir. As far as mass
media is concerned, it is in the hands of those
whom we consider our friends but they do not
reciprocate. That maligning I want to rebut here.
Sheikh Saheb is an old man and an ailing one.
He has proposed the name of an M.P. Dr.
Farouq Abdulla for the Presidentship of J. & K.
National Conference. It is to be borne in mind
that no opposition party had the guts or temerity
or expediency to stand against him last year in
the Parliamentary election. He was the first
person to be elected unopposed to the
Parliament of 1980. He is such a popular
person. Sheikh Saheb has only proposed his
name for the Presidentship of National
Conference, not of the Government. As far as
elec- " tion of that Presidentship is concerned,
that is to take place by the votes of the delegates
who are duly elected...

SHRI ABDUL REHMAN SHEIKH: It
was a nomination.

SHRI GULAM MOHI-UD-DIN SHAWL:
There is no nomination, I venture to submit
that it is a suggestion to the duly elected
delegates of the N.C. party. They may or may
not elect him. I want Sheikh Abdul Rehman
Saheb to correct himself immediately. The
Sheikh Saheb proposed the name of Farouq
Abdulla for the Presidentship of the National
Conference... (.Interruptions). The annual
session of National Conference
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is to take place in due course. This is for th,
Presidentship of National Con. ference in
1981. That is all. The maligning started here.
Of course, my friend the Hon"ble Member has
his own purpose in bringing in Dr. Farouq's
name. That is wrong. What we want is that
politics should not be taken to the streets.
Kashmir is the only State which has enacted
an anti-defection law. That is on the statute
book now. If a person, A, B or C, is elected on
the ticket or mandate given by a particular
party, an” if he wants to cross the floor, then it
is his boun-den duty to resign. If he does not
the Speaker issues notice to him asking him to
resign. The Speaker ask him to fight election
on a ticket of the party he chooses to join or as
an Independent. But as far as morality is
concerned, he has lost the mandate of that
party which had given him ticket.

But as far as the Congress in the Centre is
concerned, I am constrained to submit that
they ought to do something better. Pull up
those who are coming to you with memoran-
dum. (I?iterruptio7is). Yesterday the
Governor had to go to the Assembly. And, Sir,
there were some who distributed and armed
people with sticks and lathig and stones, who
wanted to obstruct him and prevent him from
coming to the Assembly to deliver his
address. He does not belong to the National
Conference and he is from fch, Centre and h,
deserves respect from every corner and from
every crevice and from every party in the
State and elsewhere. But, as soon as there was
such a situation, police had to intervene.
"From 1977, Kashmir has had four elections
in four years. In 1977, under the Governor's
Rule, the National Conference won; in 1978,
the civic elections were held and the Congress
(I) did not succeed there; in 1979, in the
Panchayat elections the Congres; (I) did not
win; and, in 1980 th, parliamentary elections
were held and again you did not win." They
have lost the confidence of the people and for
that Congress
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not we are to be blamed. It is better, as the
Leader of the House has just now said, for
them to create confidence among the people
and fight the elections. Do not bring politics
to the streets.

MR. DEPUTY CHAIRMAN: That will do.
Please conclude now.

SHRI GULAM MOHI-UD-DIN SHAWL:
What I want from the Centre is that as far as
such gimmicks are concerned, they should be
restrained from indulging in such gimmicks.
But one thing is there, Mr. Deputy Chairman.
Ours is a backward State and being a very
backward State, we require financial assis-
tance from the Centre. As far as the Address
is concerned, it does not say so much about it.
But, as far as the Sixth Plan is concerned,
what we sought we were not given, but only
half of it was given. When our turn comes
during the Budget debate, of course, we shall
discuss it and raise this issue. But for the time
being, as far as the State of Jammu and Kash-
mir is concerned, as our great leader,
Mahatma Gandhi had ;aid "he has seen light
in Kashmir"—that light of democracy,
secularism and socialism is there and I hope
others will follow it. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Yes, Mr.
Akarte. Only ten minutes.

SHRI JAGANNATH SITARAM AKARTE
(Maharashtra): Sir. 1 rise to support the
Motion of Thanks on the President's Address.
Sir, the Address by the President does contain,
certainly contains, most valuable measures to
remove the poverty of the poor people. But it
is painful to note that it does not contain a
word about the measures t0 be taken to
prevent the poor people from consuming
liquor. The point is this: Is it possible to
remove the poverty of the people, to eradicate
poverty among the poor people; while they are
drinking liquor, while they are drink-ad-
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dicts and while they consume liquor without
any restraint?

Sir we have got stocks of grains and we are
self-sufficient in food. But there are millions
who are half-starved. Why? When there is
food, why do they starve? It is because they
have no purchasing power. I think nothing
takes away the purchasing power of the poor
people so much as liquor. The Tata School or
Social Sciences investigated into this matter
and they have compiled statistics with regard
to this and they have found that a poor man
pays about fifty per cent of his income for the
consumption of liquor. This consumption of
liquor has not the same consequences for all
classes. It has a particular type of
consequences for the rich man. It does affect
the rich people and it curtails their luxury. It
has got certain other consequences for the
middle-class people. It does affect them and it
destroys their family life and their luxury. But,
Sir, when a poor man drinks, it destroys his
essentials and all his primary needs like food,
clothing, housing etc. and it destroys
everything. When a poor 8 p.m. man drinks,
he drinks at the cost of hig wife, at the cost of
his children. Take a rikshaw-wallah. Ask what
his income is. He says that he hardly earns Rs.
71- or Rs. 8 per day. Whe, you ask as to what
he spends on liquor, he would say, Rs. 3)- o,
Rs. 4I-. Th, man who earns Rs. 7|- spends 50
per cent of his income on liquor. What
happens to him? What happens to hi, family?
So, so long ,s we do not prevent poor peop'e
from drinking, we can never remove poverty,
we can never eradicate poverty.

Secondly, Sir, we have not yet pronounced
that the Father of the Nation has become
irrelevant today. We do not want to follow
him; we do not say that. What he says .

Tt AT AtgA (o (e wA)
FTOAATT WAL, T WG ATET
qTT T 8 g9 A% ¥ A7 F@r 4v |
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T gaawialE c g1 EEEr arEd such as I know them in-Gujarat
g
Are we closing down such shops? No. We
5 FIEA ‘v‘l‘!‘ga A . wEAE are multiplying their number. J would like to

. - e T o TAT point out with all responsibility, Mr. Deputy
AR, HT A | 65 % Chairman, Sir, that in Maharashtra the

AT 9T, fFT 8 7T &WF ZHT | consumption of liquor has taken the dimen-
sions of a wild fire. In the last 15 years it has
o7 Fgoama T 9 o aAig spread to such an extent which had never

reached during the last 100 or 150 years of
the British rule. You walk in any street. You
find shops and shops of liquor. You would

e P &1 wEE AT AT E L

Al =g AL mger faww oo AE A find students drinking. You will find ladies
Tt AT | drinking. You will find professors drinking.
You will find primary school teachers
R ~ m drinking.
ot geRaafa o T TE A £
ot ATEA o (ATH A FUT W This  has never happened in the history of

7T A FE 7 this sacred country.  The liquor could never
LA SR spread in spite of the attempts mad. by the
British people. There were two hurdles

s FAMATIR | W OAT F F74, which have now disappeared.  The first was
ate |4 AT g7 30 137 (e e the caste system. There was a caste which never
ap n drank liquor. If a Brahmin drank liquor, he was
4fsq declared outcaste. This caste  system has

disappeared. There was another important
SHRI JAGANNATH SITAEAM | reason. There were no vested interests for

AKARTE: We are today in the | the manufacture of liquor. ~When Mahatma
midst of circumstances, in the midst | Gandhi introduced prohibition, he could suc-
of  political circumstances, where | ceed because it was only the Government
Prohibition  is scarcely talked of  In | Which manufactured liquor. There were no
the speeches that were heard today in | liquor magnates. The British Government could
this House not a word was mentioned | manufacture liquor and there were no vested

about Prohibition—not a word. | interests  in  the liquor  industry. Mr.
Neither has the President nor any of DeputyAChairman‘, Sir, now the 'most powerful
the speakers in this House has spoken | vested interest is the liquor  lobby. The
on this subject. If the Father of the | second powerful vested interest is the sugar
Nation were here, what he would | lobby. Both the vested interests are so
have said? He would certainly have | powerful that they need not become Ministers.

said that so long as you do not intro | They are Minister makers. Therefore, this evil is
duce total prohibition, it is impossi | spreading like wild fire. Even ladies drink. It

ble to make the poor man feed. This has never  happened. It was  never a
he would have said, '"Liquor is a | symbol of prestige and status. Now, it has
matter about which no soft policy begomeasymbol of status forI poor people,
will work. Nothing short of total | middle-class people, educated people,
prohibition can save the people." Let students and every-I one else. If this situation
us not forget him. Let us accept his | continues,

wisdom. Mahatma Gandhi also

said:

"If T were appointed dictator for on, hour
for all India, the first thing I would do would
be to close without compensation all the liquor
shops; destroy all the toddy palms
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let us forget all talk of removal of poverty.
Let us go to the depressed classes and to the
adivasis. What is their life? They earn Rs.
10/- per day. They reach their houses without
a rupee in their pockets. This poor man goes
to the liquor shop, spends the whole money
and beats his wife. He robes her of her
earnings. Now, Mr. Deputy Chairman, the
consequence of this is that these people have
no family life. Their womenfolk have no
family life. You ask their ladies. '

MR. DKPUTY CHAIRMAN; please
conclude.

SHRI JAGANNATH SITARAM AKARTE,;
You ask any woman. She will tell you that if her
husband is lame, she can live happily; if her
husband is blind, she can live happily, if her
husband i, suffering from leprosy, she can live
happily. But » her husband is a drunkard, they
cannot get any happiness out of life. Therefore,
these poor people have no family life. Their
children do not get sufficient food, clothes,
education etc. I appeal to you and to the House
that if they are sincere about removal of poverty,
they must introduce total prohibition. This 20-
Point Programme or even 200-Point Programme
is doomed to failure s° 1°"g “s there j is no total
prohibition in this country. | This is the truth and
let us have the courage to face it. Thank you,
Sir.

MR. DEPUTY CHAIRMAN: Thank you.
Shri Syed Ahmad Hashmi. You have just
heard a very good speech. Please bear it in
mind.

ot | 12 wEeE FrA (T 990
frezz T Smedw mEe, GErez
¥ U¥W 0 ONEE F graE BT A4,
faa mur & AfFs va awwm F ao
waq 9e 2 % geaw w1 fEa e
GWATT fXEEE Ay g oF A8 am

SEY g wqrar qAfew @ A

otz w4 fag & ay wga 77 A fa

FIRGT F1 T T4 F GHAT B g8 2 |
T @@l 9T o @ § | 43l 9%
f& warr &t geaq Al 7 97 AN
amr fawaer o @ 2
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TEAT & | FEl VU FT ZFAT G AT

gt & de1 &1 @At 97 ¥ A2 fgear
CF

1
ry

"--? (| T2 GFA7 {F A9 TAE
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a7 fr feer =11 *7 TIETe 74

Fear ar &« w4t 3 % @907 AraaAt
T FOFAI 07 gorIw 2y oo 69w
I qFAT 774 77 Fasrn 1 gead
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F a1 OF 17 9T iy qfeny
qreAlwE @ dOAME § A A
W1 SUTaT q7ur 2 1 |7 §e i q9g
w7 & ag v wsfaw & e
7 W grae A 4z & % a6
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e  ferw & ag F W
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FARH A En A A E | T
T 2, 7 wAAA g, A adr; 8 fa
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¥ T ¥ A AR qEa © 4 G196
A et aTe 7 F | A H I
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FT AIRTER K ogEE ¥ oA H
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PROF. SOURENDRA BHATTA-
CHARIEE: Mr. Deputy Chairman. Sir, thank
you very much. At least I have a two-digit
audience now, I am thankful for that.

MR. DEPUTY CHAIRMAN: The whole
country will know about your speech.

PROF. SOURENDRA BHATTA-
CHARIEE: Sir, the speech of the President
concludes with certain sentiments which are
praiseworthy. Here it is written:

"With unity of effort, there are immense
possibilities of sustained progress to build a
just social and economic order."

And then there is a call to strikt for identity
of purpose, to harmonise
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differing points of view in a spirit of
accommodation etc. etc.  These  are lofty
sentiments, but our regret is that th,
sentiment is not being pursued. On whom does
the onus  lie? Naturally, with the ruling
party. There isno denying the fact thai even
though a rosy picture is sought to be given,
that we are over the hump, that we are on
the path to progress and the words like that, but
we are in a very  critical situation. The Prime
Minister of the country has been repeating it
times without number, in season and out of
season. If such a critical situation confronts the
country, the leadership should come from the
side Of the head of the Government. The
leader of the country, from that point
of view, should arrive at some national con-
sensus so that energy is not frittered away, so
that on basic policies some common formula is
found out. But unfortunately, Mr. Deputy
Chairman, our Prime Minister, if I putit very
tersely, acts more as a party leader than as a
national leader. She has not been able to
rise above party politics and this is the
tragedy  for the country. In an hour of
utmost crisis a sort of rosy picture has been
drawn. For example, it is said that the
inflation rose upto 23 per  cent in July last
and at the end of 1981 the period that it has
covered, it has come down to 15 per cent. I do
not know whether they have taken into account
the latest increase in petroleum prices and
the price of coal and steel. This is not
clear.  Our actual experience, not based on
the wholesale prices, is entirely different about
the present situation obtaining in the country,
the extent of unemployment and other things
but the most dangerous thing is, whereas the
economic situation is extremely  bad, the
upper class is amassing wealth. Ther, ®
growing impoverishment. The number of
people below poverty line is increasing. The
force, of disintegration are on the increase. It
has not been possible for this Government in
the last 13 months! time, with a massive
mandate, , they call it, to stand up on their
own legs. Rather it
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is on th, increase to whichever side of the
country we look at Communa-lism, both of th,
majority and the minority communities,
casteism, etc. are running riot throughout th,
length and breadth of the country. With
whom the responsibility for  this should
lie after 34 years of independence and 30
years of uninterrupted Congress rule and again
13 months' rule by Mrs. Indira Gandhi? To lay
the blame at the door of the Government of a
party which ran it only for 3 years would not be
facing the facts. The Government would do
well to face facts.  And if what has been said
at the concluding portion of the Address is the
real intention, then the Government should call
a council, should call all the Opposition parties
and on basic issues they should try to
evolve a national policy and not take steps like
the one in the case of. LIC, or the loco-running
staff, or the DVC Staff Association, where an
anti-worker policy has been persistently
followed. This approach, this attitude, this
policy of confronta-" tion towards a section of
the people towards the working class,
toward? the poor people and that of being
soft towards the vested interests, the moneyed
class  and the  propertied class has to be
changed.

This is an Address which, as you know,
many of the Opposition parties boycotted. It
was boycotted because on the eve of
Parliament Session, one after another anti-
people, anti-worker steps were being taken
and this was a speech which reflected the
policy of that Government. So as a measure of
protest, that boycott was made. Sir, this
boycott of the President's Address was,,
perhaps, for the first time in the history of
Parliament, because an unprecedented
situation has appeared in the country where
the interests of the common man are being
sacrificed at every step. While high-sounding
phrases are being couched, in actual practice a
totally different policy is being pursued. So
my call to the Government party, to the leader
of the Gov-
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emment would be that if what has been stated
At the end of the Address Is not just a ritual, is
not just an eyewash, then they should show
that sentiment in the formulation of policies.
Don't come with formulated policies and
dictate to the Opposition parties to support
these because wisdom does not vest in the
Treasury Benches, as the Opposition also
cannot claim a monopoly of it. That dialogue
is totally lacking. Only in respect of Assam,
some discussion had been held. But barring
that, on no other issue of national importance,
that policy of dialogue has been followed.
Rather sometimes the confrontation is galling.
The Government will have to make up its
mind whether it will follow the policy of
confrontation, or will follow a policy dialogue,
a policy of give-and take in , national crisis.
Whether / will try to follow really a policy
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of national consensus
lenge of today and a suc
answer to that challenge wil' |
whe'Y o1 thiz: Government will
able to protect the interests of
country and whether the interests
the w-.ms{.r_y are in good keeping wi
them, Thank you.

is the

MR, DEPUTY CHAIRMAIN: 1 mu
thank the hon. Members and th
Minister for Parliamentary  Affal
for sitting so late and concluding i
list of Members who desired
speak. So far as the Members ar
coneerned, the discussion is eoncluc
ed. Only the replv part yemains, Th
Prime Minister will reply tomorrov
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The House then adjourns
at thirty-four minutes ps
eight of the clotk Lill elew
of the clock on Wednesd
the 25th February,6 1981



